
FORM A
PUBLIC ANNOUNCEMENT

( n o v e n g  e s t e n  P r o e s  f r c o p o a e  P a r o n g )  R e g u a t i o n s ,  2 0 1  g )
FOR THE ATTENTION OF THE CREDITORS OF HEIMDAL MINERALS PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of Corporate Debtor
HEIMDAL MINERALS PRIVATE LIMITED

Date of incorporation of Corporate Debtor
11/01/2018

Nimi Authority under which Corporate Debtor is
incorporated / registered

Ministry of Corporate Affairs

(Registrar of Companies, Chennai)
4. Corporate Identity Number of Corporate Debtor

U74999TN2018PTC120445

5.
Address of the Registered Office and Principal

Office (if any) of Corporate Debtor

42, Veerabadaran Street, Nungambakkam,

Chennai - 600034, Tamil Nadu6. Insolvency Commencement Date in respect of

Corporate Debtor

July 28, 2026 (Copy of Order received by the Interim

Resolution Professional on July 31, 20267. Estimated date of closure of insolvency

resolution process

January 24, 2027(180 Days

8. Name and Registration Number

Insolvency Professional acting Interim
Resolution Professional

of the Bishal Agarwal

Registration No. IBBI/IPA-002/IP-N01294/2024-
2025/14446

9. Address and e-mail of the Interim Resolution
Professional, as registered with the Board

Address: 6'h Floor, Ffort Complex, Kachari Basti Road,
Ulubari, Guwahati - 781007, Assam
Email: ip.bishalagarwal@gmail.com10. Address and e-mail to

correspondence with the Interim Resolution
Professional

Address: Gth Floor, Ffort Complex, Kachari Basti Road,

Ulubari, Guwahati-781007, Assam
Email: cirp.heimdal@gmail.com

11. Last date for submission of claims August 11, 202612. Classes of creditors, if any, under clause (b) of
sub-section (A) of section 21, ascertained by
the Interim Resolution Professional

Not Applicable
13.

Names of Insolvency Professionals identified to
act as Authorised Representative of creditors in
a class (Three names for each class)

Not Applicable

14. (a) Relevant Forms and
(b) Details of Authorized Representatives
are available at:

(a) https://ibbi.gov.in/en/home/downloads
(b) Not Applicable

Notice is hereby given that the Hon'ble National Company Law Tribunal, Chennai Bench, has ordered thecommencement of Corporate Insolvency Resolution Process of Heimdal Minerals Private Limited on July 28,2026 (Copy of Order received by the Interim Resolution Professional on July 31, 2026).
The creditors of Heimdal Minerals Private Limited are hereby called upon to submit their claims with proofon or before August 11, 2026 to the Interim Resolution Professional at the address mentioned againstEntry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors maysubmit the claims with proof in person, by post or by electronic means

Submission of false or misleading proofs of claim shall attract penalties.

Date: August 01, 2026
Place: Guwahati

*
IBBI/IPA-002/

IP-N01294/
2024-2025/

14446

Bishal Agarwal
Interim Resolution Professional of Heimdal Minerals PrivateLimited (under CIRP
IBBI Registration No.: IBBI/IPA-002/IP-N01294/2024-2025/14446
Registered Office: 6th Floor, Ffort Complex
Kachari Basti Road, Ulubari, Guwahati - 781007, Assam
Registered Email: ip. bishalagarwal@gmail.com
Process Email: cirp.heimdal@gmail.com
AFA Certificate No.: AA2/14446/02/311226/204044
AFA Validity: December 31, 2026
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The number of ultra-high-income 
taxpayers in India has increased 
significantly.
In the past five years, individuals 

declaring Rs 100 crore or more in their 
Income Tax Returns have risen over 
fourfold, according to data presented 
in Parliament.
Union Government data presented 

in the Lok Sabha shows that 576 
individuals reported a gross income of 
Rs 100 crore or more in Assessment 
Year 2025-26, up from 142 in 2021-
22. This marks the highest figure in 
five years. This information came 
in a written reply to a question 
about the rise in billionaires, wealth 
concentration, and income inequality. 
Year-by-year data shows India's super-
rich taxpayer base is growing quickly.
The number of people reporting Rs 

100 crore or more rose from 142 in 
2021-22 to 301 in 2022-23, dropped 
slightly to 284 in 2023-24, then 
increased to 415 in 2024-25 and 576 
in 2025-26.
Despite this sharp increase, the 

government states it does not maintain 
official records on the number or 
total wealth of billionaires. There is 
no legal definition of  “billionaire” 
in the Income-tax Act, 2025 or the 
earlier Income-tax Act, 1961. Since the 
Wealth-tax Act, 1957 was abolished 
on April 1, 2016, the government no 
longer tracks taxpayers' total wealth.
To address concerns about rising 

inequality, the government pointed to 
official surveys that show improvements 
in income distribution, employment, 
and poverty reduction.
The Household Consumpt ion 

Expenditure Survey (HCES) 2023-

24 found that the Gini coefficient, a 
common measure of inequality, fell 
from 0.266 to 0.237 in rural India and 
from 0.314 to 0.284 in urban India. 
This suggests the gap in consumption 
inequality is narrowing.
The government also mentioned the 

Periodic Labour Force Survey (PLFS), 
which showed that unemployment for 
people aged 15 and above dropped 
from 3.6 percent in 2022 to 3.1 percent 
in 2025.
Labour market conditions have 

improved beyond pre-pandemic levels. 
Regarding poverty, the reply cited NITI 
Aayog estimates that 13.5 crore people 
moved out of multidimensional poverty 
between 2015-16 and 2019-21.
Another assessment found that 

multidimensional poverty fell from 
29.17 percent in 2013-14 to 11.28 
percent in 2022-23, helping 24.82 crore 
people escape poverty.
The government says it still uses a 

progressive income-tax system, where 
higher earners pay extra surcharges. 
There are also tax incentives for job 
creation, startups, cooperatives, and 
infrastructure.
The government highlighted welfare 

programmes like PM-KISAN, Pradhan 
Mantri Awas Yojana, Jan Dhan Yojana, 
Ayushman Bharat, Jal Jeevan Mission, 
and other social security efforts to 
support inclusive growth and reduce 
inequality.
Although the latest numbers show 

India's Rs 100-crore income club is 
growing fast, the government says its 
tax database only records reported 
income, not total wealth. This means 
it cannot officially estimate billionaire 
wealth from tax records alone

-: Trinity Mirror 
Online Team :-

India's latest industrial production 
data and the sharp rise in ultra-
high-income taxpayers present 
a picture of an economy that 
continues to generate wealth and 
expand manufacturing despite 
an uncertain global environment 
marked by geopolitical tensions, 
trade disruptions and slowing 
demand in several major economies.
Industrial output, measured by 

the Index of Industrial Production 
(IIP), accelerated to 7.3% in June 
2026, the fastest pace in nearly 
two years, from 5% in May. 
Manufacturing—the backbone of 
India's industrial sector with nearly 
a 75% weight in the index—grew 
7.8%, reflecting stronger factory 
activity across a broad range of 
industries. Economists attribute 
much of the improvement to 
a favourable base effect and a 
broad-based recovery in production. 
The manufacturing sector alone 
accounted for nearly 85% of the 
month-on-month acceleration in 
industrial growth.
The numbers indicate that 

domestic demand continues to 
remain resilient even as exports 
face uncertainty due to slowing 
global trade, continuing conflicts 
in Europe and West Asia, and 
tariff-related tensions among major 
economies. The industrial rebound 
coincides with another striking trend 
India's rapidly expanding class of 
ultra-high-income taxpayers.
According to data presented in 

Parliament, 576 individuals declared 

India’s growth story defies global headwinds

gross total incomes of Rs 100 
crore or more for Assessment Year 
2025-26, the highest in the last 
five years and almost four times 
the number recorded in 2021-22.
The data highlights two important 

developments:
While critics often point to rising 

inequality, economists note that a 
growing number of high-income 
taxpayers also reflects increased 
formalisation of the economy, 
stronger corporate earnings and 
greater compliance under the tax 
system. The comparison with China 
provides useful perspective.
China remains the world's largest 

hub for billionaires. According 
to the Hurun Global Rich List 
2026, China is home to 1,110 
billionaires, compared with 308 in 
India. China also added 318 new 
billionaires during the latest year, 
while India added 24. 
However, India's trajectory is 

Hits Rs. 100 cr club

At a time when the 
g l ob a l  e conomy i s 
overshadowed by war, 
geopoli t ical tensions 
and trade uncertainties, 
India's latest Goods and 
Services Tax (GST) 
collections offer a rare 
ray of optimism. Like a 
rainbow emerging through 
dark and stormy skies, 
the country's robust 
tax revenues reflect an 
economy that continues 
to demonstrate resilience 
despite mounting global 
headwinds.
The la tes t f igures 

show that India's net 
GST collections rose 
9.2 per cent during 
the latest quarter to 
Rs 7.21 lakh crore, 
while gross collections 
climbed 10.1 per cent to 
Rs 8.42 lakh crore. Even 
more encouraging was the 
July 2026 performance, 
with gross GST collections 
surging 15.4 per cent year-
on-year to Rs 2.11 lakh 
crore and net collections 
rising 15.8 per cent to Rs 
1.81 lakh crore.
These numbers are 

significant because GST 
collections are among 
the clearest indicators of 
economic activity. Higher 
co l l ec t i ons gene ra l l y 
reflect stronger business 
transactions, better tax 

GST income growth reflects economic 
resilience, a rainbow through the war clouds ITC declares first interim of Rs 7.85 

per share; profit at Rs. 3,579 cr
Kolkata, Aug 2 :

ITC Ltd. has declared 
its first interim dividend 
of Rs 7.85 per ordinary 
share of Re 1 each 
for the financial year 
ending March 31, 2027, 
providing another strong 
reward to shareholders 
alongside its quarterly 
financial performance.
The Board of Directors 

approved the dividend 
while announcing the 
unaudited financial results 
for the quarter ended June 
30, 2026. The dividend 
will be paid to eligible 
shareholders on the record 
date to be announced 
separately.
On a standalone basis, 

ITC reported revenue 
from operations of Rs 

26,943.23 crore, up from 
Rs 21,069.81 crore in the 
corresponding quarter of 
the previous year. Total 
income increased to Rs 
27,588.56 crore.
Profit before tax stood 

at Rs 4,759.41 crore, while 
profit after tax was Rs 
3,578.82 crore, compared 
with Rs 4,910.73 crore in 
the year-ago quarter. Total 
comprehensive income 
for the quarter was Rs 
4,021.93 crore.
The company said 

the cigarette business 
continued to be its largest 
earnings contributor. The 
FMCG-Others segment 
also maintained healthy 
growth despite sustained 
investments in brand 
building and new product 

Corporate profitability 
and entrepreneurial wealth 

continue to rise.  India’s 
formal tax base at the 

very top end is expanding 
steadily.   India vs China:   

Strong domestic consumption  
Rising public infrastructure 
investment  Manufacturing 

incentives under Production-
Linked Incentive (PLI) 

schemes  Digitalisation and 
formalisation of businesses  

Robust services exports  
Growth With Caveats

1,110 billionaires in China
China is home to 1,110 billionaires, 
at present on top of the hill as 
compared with 308 in India.

PUBLIC NOTICE
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For Senthil Law Associates
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development, reporting 
EBITDA of Rs 631.06 
crore. The paperboards, 
paper and packaging 
business and the agri-
business also posted steady 
operating performance. 
On a consolidated basis, 
ITC reported revenue 
from operations of Rs 
29,523.30 crore and profit 
after tax of Rs 4,508.79 
crore. Consolidated profit 
before tax stood at Rs 
5,860.85 crore, which 

included an exceptional 
ga in o f Rs 405 .88 
crore arising from the 
consolidation of Sproutlife 
Foods Private Limited as 
a subsidiary from April 
1, 2026.
During the quarter, ITC 

also increased its stake in 
Mother Sparsh Baby Care 
Private Limited to 49.32 
per cent on a fully diluted 
basis, strengthening its 
presence in the premium 
baby care segment.

noteworthy.
Only a decade ago, India's 

billionaire count was a 
fraction of China's. Today, 
India ranks third globally, 
behind only China and the 
United States, and continues 
to produce new entrepreneurs 
in sectors such as technology, 
pharmaceuticals, financial 
services, manufacturing and 
consumer businesses. 
Unlike China, whose 

economy has been grappling 
with a prolonged property-
sector slowdown, weak 
consumer confidence and 
slower growth, India is 
benefiting from:
Despite the encouraging 

numbers, policymakers face 
significant challenges.
Industrial growth must 

translate into sustained job 
creation, especially in labour-
intensive manufacturing. At 
the same time, the widening 
concentration of income 
among the highest earners 
has renewed debates on 
inequality and the need for 
broader wealth distribution 
through employment, skill 
development and productivity 
gains. Global risks also 
remain elevated. Higher oil 
prices, geopolitical conflicts, 

protectionist trade policies 
and slowing growth in 
advanced economies could 
weigh on exports and 
investment in the coming 
months.
The latest data nevertheless 

suggests that India's economic 
fundamentals remain resilient. 
Strong industrial production, 
expanding manufacturing 
activity and a rapidly 
growing pool of ultra-high-
income taxpayers indicate 
that the economy continues 
to generate wealth even amid 
global uncertainty. The key 
challenge now is ensuring 
that this momentum broadens 
beyond corporate profits and 
top-income groups, creating 
more jobs and higher 
incomes across the wider 
economy. If manufacturing 
growth remains sustained and 
domestic demand continues 
to support investment, India 
could strengthen its position 
as one of the world's fastest-
growing major economies 
despite an increasingly 
volatile global landscape.

compliance and sustained 
commercial activity across 
manufacturing, services 
and trade.
One of the standout 

features of the latest data 
is the sharp 28.8 per cent 
increase in GST revenue 
f rom impor t s , which 
reached Rs 66,511 cror	
e in July. While this reflects 
higher import volumes and 
stronger trade flows, it also 
signals continued demand 
from Indian industry for 
raw materials, machinery 
and intermediate goods an 
encouraging sign for future 
production and investment.
Equally important is 

the rise in GST refunds, 
which increased 15.8 per 
cent to Rs 1.21 lakh crore 

during the quarter. Faster 
and larger refunds improve 
liquidity for exporters, 
helping Indian businesses 
remain competitive in 
an increasingly uncertain 
global marketplace.
The numbers arrive against 

a difficult international 
backdrop. Conflicts in 
Eastern Europe and West 
Asia continue to disrupt 
supply chains, shipping 
routes remain vulnerable, 
commodity prices fluctuate 
unpredictably, and many 
adv an c e d e conom i e s 
are experiencing slower 
g row th .  I n such an 
environment, India's steady 
tax performance sends 
a reassuring message 
that domestic economic 

fundamen t a l s  r ema in 
relatively strong.
To be sure, challenges 

r e m a i n .  P r i v a t e 
consumption has shown 
signs of moderation, global 
demand is uneven, and 
external risks continue 
to weigh on investor 
sent iment . Sus ta in ing 
double-digit GST growth 
will require continued 
support for manufacturing, 
infrastructure, exports and 
consumer spending.
Nevertheless, the latest 

GST collections underline 
an important reality: India's 
economy has not merely 
weathered the global storm 
it has continued to expand 
with remarkable resilience. 
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-: Trinity Mirror 
Online Team :-

India's latest industrial production 
data and the sharp rise in ultra-
high-income taxpayers present 
a picture of an economy that 
continues to generate wealth and 
expand manufacturing despite 
an uncertain global environment 
marked by geopolitical tensions, 
trade disruptions and slowing 
demand in several major economies.
Industrial output, measured by 

the Index of Industrial Production 
(IIP), accelerated to 7.3% in June 
2026, the fastest pace in nearly 
two years, from 5% in May. 
Manufacturing—the backbone of 
India's industrial sector with nearly 
a 75% weight in the index—grew 
7.8%, reflecting stronger factory 
activity across a broad range of 
industries. Economists attribute 
much of the improvement to 
a favourable base effect and a 
broad-based recovery in production. 
The manufacturing sector alone 
accounted for nearly 85% of the 
month-on-month acceleration in 
industrial growth.
The numbers indicate that 

domestic demand continues to 
remain resilient even as exports 
face uncertainty due to slowing 
global trade, continuing conflicts 
in Europe and West Asia, and 
tariff-related tensions among major 
economies. The industrial rebound 
coincides with another striking trend 
India's rapidly expanding class of 
ultra-high-income taxpayers.
According to data presented in 

Parliament, 576 individuals declared 

India’s growth story defies global headwinds

gross total incomes of Rs 100 
crore or more for Assessment Year 
2025-26, the highest in the last 
five years and almost four times 
the number recorded in 2021-22.
The data highlights two important 

developments:
While critics often point to rising 

inequality, economists note that a 
growing number of high-income 
taxpayers also reflects increased 
formalisation of the economy, 
stronger corporate earnings and 
greater compliance under the tax 
system. The comparison with China 
provides useful perspective.
China remains the world's largest 

hub for billionaires. According 
to the Hurun Global Rich List 
2026, China is home to 1,110 
billionaires, compared with 308 in 
India. China also added 318 new 
billionaires during the latest year, 
while India added 24. 
However, India's trajectory is 

At a time when the global 
economy is overshadowed by war, 
geopolitical tensions and trade 
uncertainties, India's latest Goods 
and Services Tax (GST) collections 
offer a rare ray of optimism. Like a 
rainbow emerging through dark and 
stormy skies, the country's robust 
tax revenues reflect an economy 
that continues to demonstrate 
resilience despite mounting global 
headwinds.
The latest figures show that 

India's net GST collections rose 
9.2 per cent during the latest 
quarter to Rs 7.21 lakh crore, 
while gross collections climbed 
10.1 per cent to Rs 8.42 lakh crore. 
Even more encouraging was the July 
2026 performance, with gross GST 
collections surging 15.4 per cent 
year-on-year to Rs 2.11 lakh crore 
and net collections rising 15.8 per 
cent to Rs 1.81 lakh crore.
These numbers are significant 

because GST collections are among 
the clearest indicators of economic 
activity. Higher collections generally 
reflect stronger business transactions, 
better tax compliance and sustained 

commerc ia l ac t iv i ty ac ross 
manufacturing, services and trade.
One of the standout features of 

the latest data is the sharp 28.8 
per cent increase in GST revenue 
from imports, which reached Rs 
66,511 cror	 e in July. While 
this reflects higher import volumes 
and stronger trade flows, it also 
signals continued demand from 
Indian industry for raw materials, 
machinery and intermediate goods 
an encouraging sign for future 
production and investment.
Equally important is the rise in 

GST refunds, which increased 15.8 
per cent to Rs 1.21 lakh crore 
during the quarter. Faster and 
larger refunds improve liquidity 
for exporters, helping Indian 
businesses remain competitive in 
an increasingly uncertain global 
marketplace.
The numbers arrive against a 

difficult international backdrop. 
Conflicts in Eastern Europe and 
West Asia continue to disrupt 
supply chains, shipping routes 
remain vulnerable, commodity 
prices fluctuate unpredictably, and 

many advanced economies are 
experiencing slower growth. In 
such an environment, India's steady 
tax performance sends a reassuring 
message that domestic economic 
fundamentals remain relatively 
strong.
To be sure, challenges remain. 

Private consumption has shown signs 
of moderation, global demand is 
uneven, and external risks continue 
to weigh on investor sentiment. 
Sustaining double-digit GST growth 
will require continued support 
for manufacturing, infrastructure, 
exports and consumer spending.
Nevertheless, the latest GST 

collections underline an important 
reality: India's economy has not 
merely weathered the global storm 
it has continued to expand with 
remarkable resilience. 
In a world darkened by conflict 

and uncertainty, these revenue figures 
stand out as a rainbow through the 
war clouds, reinforcing confidence 
that India remains one of the brightest 
growth stories in the global economy.

GST income growth reflects economic 
resilience, a rainbow through the war clouds

ITC declares first interim of Rs 7.85 
per share; profit at Rs. 3,579 cr
Kolkata, Aug 2 :

ITC Ltd. has declared 
its first interim dividend 
of Rs 7.85 per ordinary 
share of Re 1 each 
for the financial year 
ending March 31, 2027, 
providing another strong 
reward to shareholders 
alongside its quarterly 
financial performance.
The Board of Directors 

approved the dividend 
while announcing the 
unaudited financial results 
for the quarter ended June 
30, 2026. The dividend 
will be paid to eligible 
shareholders on the record 
date to be announced 
separately.
On a standalone basis, 

ITC reported revenue 
from operations of Rs 

26,943.23 crore, up from 
Rs 21,069.81 crore in the 
corresponding quarter of 
the previous year. Total 
income increased to Rs 
27,588.56 crore.
Profit before tax stood 

at Rs 4,759.41 crore, while 
profit after tax was Rs 
3,578.82 crore, compared 
with Rs 4,910.73 crore in 
the year-ago quarter. Total 
comprehensive income 
for the quarter was Rs 
4,021.93 crore.
The company said 

the cigarette business 
continued to be its largest 
earnings contributor. The 
FMCG-Others segment 
also maintained healthy 
growth despite sustained 
investments in brand 
building and new product 

Corporate profitability 
and entrepreneurial wealth 

continue to rise.  India’s 
formal tax base at the 

very top end is expanding 
steadily.   India vs China:   

Strong domestic consumption  
Rising public infrastructure 
investment  Manufacturing 

incentives under Production-
Linked Incentive (PLI) 

schemes  Digitalisation and 
formalisation of businesses  

Robust services exports  
Growth With Caveats

1,110 billionaires in China
China is home to 1,110 billionaires, 
at present on top of the hill as 
compared with 308 in India.

development, reporting 
EBITDA of Rs 631.06 
crore. The paperboards, 
paper and packaging 
business and the agri-
business also posted steady 
operating performance. 
On a consolidated basis, 
ITC reported revenue 
from operations of Rs 
29,523.30 crore and profit 
after tax of Rs 4,508.79 
crore. Consolidated profit 
before tax stood at Rs 
5,860.85 crore, which 

included an exceptional 
ga in o f Rs 405 .88 
crore arising from the 
consolidation of Sproutlife 
Foods Private Limited as 
a subsidiary from April 
1, 2026.
During the quarter, ITC 

also increased its stake in 
Mother Sparsh Baby Care 
Private Limited to 49.32 
per cent on a fully diluted 
basis, strengthening its 
presence in the premium 
baby care segment.

noteworthy.
Only a decade ago, India's 

billionaire count was a 
fraction of China's. Today, 
India ranks third globally, 
behind only China and the 
United States, and continues 
to produce new entrepreneurs 
in sectors such as technology, 
pharmaceuticals, financial 
services, manufacturing and 
consumer businesses. 
Unlike China, whose 

economy has been grappling 
with a prolonged property-
sector slowdown, weak 
consumer confidence and 
slower growth, India is 
benefiting from:
Despite the encouraging 

numbers, policymakers face 
significant challenges.
Industrial growth must 

translate into sustained job 
creation, especially in labour-
intensive manufacturing. At 
the same time, the widening 
concentration of income 
among the highest earners 
has renewed debates on 
inequality and the need for 
broader wealth distribution 
through employment, skill 
development and productivity 
gains. Global risks also 
remain elevated. Higher oil 
prices, geopolitical conflicts, 

protectionist trade policies 
and slowing growth in 
advanced economies could 
weigh on exports and 
investment in the coming 
months.
The latest data nevertheless 

suggests that India's economic 
fundamentals remain resilient. 
Strong industrial production, 
expanding manufacturing 
activity and a rapidly 
growing pool of ultra-high-
income taxpayers indicate 
that the economy continues 
to generate wealth even amid 
global uncertainty. The key 
challenge now is ensuring 
that this momentum broadens 
beyond corporate profits and 
top-income groups, creating 
more jobs and higher 
incomes across the wider 
economy. If manufacturing 
growth remains sustained and 
domestic demand continues 
to support investment, India 
could strengthen its position 
as one of the world's fastest-
growing major economies 
despite an increasingly 
volatile global landscape.

India is set to emerge as the 
biggest destination for Japanese 
capital over the next decade, with 
investments increasingly flowing 
into financial services, technology 
and startups, while the country’s 
booming systematic investment plan 
(SIP) culture has fundamentally 
reshaped the equity market by 
creating a strong domestic buffer 
against foreign capital outflows, 
AMFI Chairman and Nippon Life 
India Asset Management MD 
& CEO Sandeep Sikka said on 
Saturday.
Speaking at an interaction at 

the IIMBues Leadership Conclave 
2026 presented by 360NE, Sikka 
said Japan’s vast savings pool and 
India’s sustained economic growth 
made the two economies natural 
partners for long-term investment.
“Japan has capital but it does 

not have growth opportunities in 
its own country. India has growth 
and entrepreneurship. Unless we 
do something wrong, India will 
become the biggest destination of 
capital flow from Japan,” he said.
Sikka said the India-Japan 

investment relationship was entering 
a new phase, moving beyond its 
traditional focus on manufacturing 
and infrastructure into financial 
services and the broader services 
sector.
He noted that bilateral business 

between the two countries currently 
stood at around USD 40 billion 
and recalled the shared vision 
articulated by the leadership of 
both nations to significantly deepen 
economic engagement.

“Traditionally, most Japanese 
investment came into manufacturing 
and construction. Now the financial 
sector and services sector have 
started opening up. I regularly 
receive requests from Japanese 
companies looking to connect 
with Indian SMEs in sectors 
such as chemicals, healthcare and 
technology,” he said.
According to Sikka, Japan 

invested about USD 8 billion in 
India last year and the trend was 
likely to accelerate as Japanese 
investors searched for long-term 
growth opportunities outside their 
ageing domestic economy.
Turning to India’s capital 

markets, Sikka said the rise of 
SIPs had created a structural 
transformation by reducing the 
market’s dependence on foreign 
institutional investors.
“Today we are at a very 

interesting juncture where our 
domestic savings are good enough 
to take care of the outflows of 
foreign capital,” he said, adding 
that sustained monthly SIP inflows 
had become a powerful anchor for 
Indian equities.
He said India’s growing base of 

retail investors had strengthened 
market resilience and made capital 
markets less vulnerable to sudden 
swings in overseas fund flows.
Highlighting the importance of 

disciplined investing, Sikka said the 
biggest wealth creators were often 
investors who remained patient 
through market cycles instead of 
reacting to daily headlines.
“The people who invest in 

mutual funds for the long term, 
with small amounts and without 
worrying about what happens every 
day, are the ones who create the 
maximum wealth,” he said.
He cautioned against the growing 

obsession with quick returns, 
recalling a recent conversation with 
a fellow airline passenger who 
wanted investment ideas to make 
money within six months.
“That mindset has to change. We 

have to think about the next 10 
years, not the next six months,” 
he said, pointing to Japan’s culture 
of long-term household savings as 
a model.
Sikka attributed Nippon Life 

India’s success to combining 
Japanese discipline with Indian 
entrepreneurship.
“India has long-term growth. 

Japan has long-term thinking. India 
has skill, while Japan teaches you 
how to sustain that skill. The 
combination of Japanese discipline 
and Indian flexibility is what 
creates success,” he said.
He said Japanese businesses 

planned for generations rather 
than quarterly earnings, noting that 
meetings in his own calendar had 
already been scheduled for 2031.
“Many companies think of the 

next quarter or the next year. 
Japanese companies think of 
generations,” he said.
Recalling Nippon Life’s entry 

into India, Sikka said the Japanese 
insurer made more than 100 visits 
before taking its first investment 
decision, reflecting its patient and 
methodical approach.

‘Japan eyes India as investment destination’
National Aluminium 

C om p a n y  L i m i t e d 
(NALCO) posted an 88 
per cent year-on-year 
jump in net profit to Rs 
2,002.38 crore in the first 
quarter of FY2026-27, 
aided by higher production 
and sales volumes as well 
as favourable aluminium 
prices. Revenue from 
operations rose 39 per 
cent to Rs 5,302.38 
crore during the April-
June quarter from the 
corresponding period last 
year.
Th e r e s u l t s  we r e 

approved by the Board 
of Directors at its meeting 
in New Delhi on Friday.
The Navratna public 

sector enterprise under 
the union Ministry of 
Mines said the earnings 
were driven by increased 
domestic alumina sales, 
improved product ion 
and sales volumes, and 
a favourable business 
environment.
C h a i r m a n - c u m -

Man a g i n g  D i r e c t o r 
Brijendra Pratap Singh 
said the company had 
made a strong start to the 
financial year, reflecting 
its operational resilience 
and business strategy. 

He said NALCO would 
continue to focus on 
completing its expansion 
projects, adding capacities, 
improving operational 
efficiency, optimising 
resource utilisation and 
strengthening research 
and development to 
sustain growth. He also 
acknowledged the support 
of the union Ministry of 
Mines and the Odisha 
government.
The Board recommended 

a final dividend of Re 1 
per equity share (20 per 
cent on the face value of 
Rs 5 each), amounting 
to Rs 183.66 crore for 
FY2025-26, subject to 
shareholders' approval 
at the company's 45th 
Annual General Meeting.
NALCO also recorded 

its best-ever first-quarter 
operational performance 
in several key areas, 
with bauxite excavation 
touching 19.52 lakh 
tonnes, calcined alumina 
production reaching 5.77 
lakh tonnes and alumina/
hydrate sales rising to 
3.47 lakh tonnes - all 
the highest for any first 
quarter in the company's 
history.

NALCO Q1 net 
profit up 88%

The number of ultra-high-income 
taxpayers in India has increased 
significantly.
In the past five years, individuals 

declaring Rs 100 crore or more in their 
Income Tax Returns have risen over 
fourfold, according to data presented 
in Parliament.
Union Government data presented 

in the Lok Sabha shows that 576 
individuals reported a gross income of 
Rs 100 crore or more in Assessment 
Year 2025-26, up from 142 in 2021-
22. This marks the highest figure in 
five years. This information came 
in a written reply to a question 
about the rise in billionaires, wealth 
concentration, and income inequality. 
Year-by-year data shows India's super-
rich taxpayer base is growing quickly.
The number of people reporting Rs 

100 crore or more rose from 142 in 
2021-22 to 301 in 2022-23, dropped 
slightly to 284 in 2023-24, then 
increased to 415 in 2024-25 and 576 
in 2025-26.
Despite this sharp increase, the 

government states it does not maintain 
official records on the number or 
total wealth of billionaires. There is 
no legal definition of  “billionaire” 
in the Income-tax Act, 2025 or the 
earlier Income-tax Act, 1961. Since the 
Wealth-tax Act, 1957 was abolished 
on April 1, 2016, the government no 
longer tracks taxpayers' total wealth.
To address concerns about rising 

inequality, the government pointed to 
official surveys that show improvements 
in income distribution, employment, 
and poverty reduction.
The Household Consumpt ion 

Expenditure Survey (HCES) 2023-

24 found that the Gini coefficient, a 
common measure of inequality, fell 
from 0.266 to 0.237 in rural India and 
from 0.314 to 0.284 in urban India. 
This suggests the gap in consumption 
inequality is narrowing.
The government also mentioned the 

Periodic Labour Force Survey (PLFS), 
which showed that unemployment for 
people aged 15 and above dropped 
from 3.6 percent in 2022 to 3.1 percent 
in 2025.
Labour market conditions have 

improved beyond pre-pandemic levels. 
Regarding poverty, the reply cited NITI 
Aayog estimates that 13.5 crore people 
moved out of multidimensional poverty 
between 2015-16 and 2019-21.
Another assessment found that 

multidimensional poverty fell from 
29.17 percent in 2013-14 to 11.28 
percent in 2022-23, helping 24.82 crore 
people escape poverty.
The government says it still uses a 

progressive income-tax system, where 
higher earners pay extra surcharges. 
There are also tax incentives for job 
creation, startups, cooperatives, and 
infrastructure.
The government highlighted welfare 

programmes like PM-KISAN, Pradhan 
Mantri Awas Yojana, Jan Dhan Yojana, 
Ayushman Bharat, Jal Jeevan Mission, 
and other social security efforts to 
support inclusive growth and reduce 
inequality.
Although the latest numbers show 

India's Rs 100-crore income club is 
growing fast, the government says its 
tax database only records reported 
income, not total wealth. This means 
it cannot officially estimate billionaire 
wealth from tax records alone

Hits Rs. 100 cr club
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India's latest industrial production 
data and the sharp rise in ultra-
high-income taxpayers present 
a picture of an economy that 
continues to generate wealth and 
expand manufacturing despite 
an uncertain global environment 
marked by geopolitical tensions, 
trade disruptions and slowing 
demand in several major economies.
Industrial output, measured by 

the Index of Industrial Production 
(IIP), accelerated to 7.3% in June 
2026, the fastest pace in nearly 
two years, from 5% in May. 
Manufacturing—the backbone of 
India's industrial sector with nearly 
a 75% weight in the index—grew 
7.8%, reflecting stronger factory 
activity across a broad range of 
industries. Economists attribute 
much of the improvement to 
a favourable base effect and a 
broad-based recovery in production. 
The manufacturing sector alone 
accounted for nearly 85% of the 
month-on-month acceleration in 
industrial growth.
The numbers indicate that 

domestic demand continues to 
remain resilient even as exports 
face uncertainty due to slowing 
global trade, continuing conflicts 
in Europe and West Asia, and 
tariff-related tensions among major 
economies. The industrial rebound 
coincides with another striking trend 
India's rapidly expanding class of 
ultra-high-income taxpayers.
According to data presented in 

Parliament, 576 individuals declared 

India’s growth story defies global headwinds

gross total incomes of Rs 100 
crore or more for Assessment Year 
2025-26, the highest in the last 
five years and almost four times 
the number recorded in 2021-22.
The data highlights two important 

developments:
While critics often point to rising 

inequality, economists note that a 
growing number of high-income 
taxpayers also reflects increased 
formalisation of the economy, 
stronger corporate earnings and 
greater compliance under the tax 
system. The comparison with China 
provides useful perspective.
China remains the world's largest 

hub for billionaires. According 
to the Hurun Global Rich List 
2026, China is home to 1,110 
billionaires, compared with 308 in 
India. China also added 318 new 
billionaires during the latest year, 
while India added 24. 
However, India's trajectory is 

At a time when the global 
economy is overshadowed by war, 
geopolitical tensions and trade 
uncertainties, India's latest Goods 
and Services Tax (GST) collections 
offer a rare ray of optimism. Like a 
rainbow emerging through dark and 
stormy skies, the country's robust 
tax revenues reflect an economy 
that continues to demonstrate 
resilience despite mounting global 
headwinds.
The latest figures show that 

India's net GST collections rose 
9.2 per cent during the latest 
quarter to Rs 7.21 lakh crore, 
while gross collections climbed 
10.1 per cent to Rs 8.42 lakh crore. 
Even more encouraging was the July 
2026 performance, with gross GST 
collections surging 15.4 per cent 
year-on-year to Rs 2.11 lakh crore 
and net collections rising 15.8 per 
cent to Rs 1.81 lakh crore.
These numbers are significant 

because GST collections are among 
the clearest indicators of economic 
activity. Higher collections generally 
reflect stronger business transactions, 
better tax compliance and sustained 

commerc ia l ac t iv i ty ac ross 
manufacturing, services and trade.
One of the standout features of 

the latest data is the sharp 28.8 
per cent increase in GST revenue 
from imports, which reached Rs 
66,511 cror	 e in July. While 
this reflects higher import volumes 
and stronger trade flows, it also 
signals continued demand from 
Indian industry for raw materials, 
machinery and intermediate goods 
an encouraging sign for future 
production and investment.
Equally important is the rise in 

GST refunds, which increased 15.8 
per cent to Rs 1.21 lakh crore 
during the quarter. Faster and 
larger refunds improve liquidity 
for exporters, helping Indian 
businesses remain competitive in 
an increasingly uncertain global 
marketplace.
The numbers arrive against a 

difficult international backdrop. 
Conflicts in Eastern Europe and 
West Asia continue to disrupt 
supply chains, shipping routes 
remain vulnerable, commodity 
prices fluctuate unpredictably, and 

many advanced economies are 
experiencing slower growth. In 
such an environment, India's steady 
tax performance sends a reassuring 
message that domestic economic 
fundamentals remain relatively 
strong.
To be sure, challenges remain. 

Private consumption has shown signs 
of moderation, global demand is 
uneven, and external risks continue 
to weigh on investor sentiment. 
Sustaining double-digit GST growth 
will require continued support 
for manufacturing, infrastructure, 
exports and consumer spending.
Nevertheless, the latest GST 

collections underline an important 
reality: India's economy has not 
merely weathered the global storm 
it has continued to expand with 
remarkable resilience. 
In a world darkened by conflict 

and uncertainty, these revenue figures 
stand out as a rainbow through the 
war clouds, reinforcing confidence 
that India remains one of the brightest 
growth stories in the global economy.

GST income growth reflects economic 
resilience, a rainbow through the war clouds

ITC declares first interim of Rs 7.85 
per share; profit at Rs. 3,579 cr
Kolkata, Aug 2 :

ITC Ltd. has declared 
its first interim dividend 
of Rs 7.85 per ordinary 
share of Re 1 each 
for the financial year 
ending March 31, 2027, 
providing another strong 
reward to shareholders 
alongside its quarterly 
financial performance.
The Board of Directors 

approved the dividend 
while announcing the 
unaudited financial results 
for the quarter ended June 
30, 2026. The dividend 
will be paid to eligible 
shareholders on the record 
date to be announced 
separately.
On a standalone basis, 

ITC reported revenue 
from operations of Rs 

26,943.23 crore, up from 
Rs 21,069.81 crore in the 
corresponding quarter of 
the previous year. Total 
income increased to Rs 
27,588.56 crore.
Profit before tax stood 

at Rs 4,759.41 crore, while 
profit after tax was Rs 
3,578.82 crore, compared 
with Rs 4,910.73 crore in 
the year-ago quarter. Total 
comprehensive income 
for the quarter was Rs 
4,021.93 crore.
The company said 

the cigarette business 
continued to be its largest 
earnings contributor. The 
FMCG-Others segment 
also maintained healthy 
growth despite sustained 
investments in brand 
building and new product 

Corporate profitability 
and entrepreneurial wealth 

continue to rise.  India’s 
formal tax base at the 

very top end is expanding 
steadily.   India vs China:   

Strong domestic consumption  
Rising public infrastructure 
investment  Manufacturing 

incentives under Production-
Linked Incentive (PLI) 

schemes  Digitalisation and 
formalisation of businesses  

Robust services exports  
Growth With Caveats

1,110 billionaires in China
China is home to 1,110 billionaires, 
at present on top of the hill as 
compared with 308 in India.

development, reporting 
EBITDA of Rs 631.06 
crore. The paperboards, 
paper and packaging 
business and the agri-
business also posted steady 
operating performance. 
On a consolidated basis, 
ITC reported revenue 
from operations of Rs 
29,523.30 crore and profit 
after tax of Rs 4,508.79 
crore. Consolidated profit 
before tax stood at Rs 
5,860.85 crore, which 

included an exceptional 
ga in o f Rs 405 .88 
crore arising from the 
consolidation of Sproutlife 
Foods Private Limited as 
a subsidiary from April 
1, 2026.
During the quarter, ITC 

also increased its stake in 
Mother Sparsh Baby Care 
Private Limited to 49.32 
per cent on a fully diluted 
basis, strengthening its 
presence in the premium 
baby care segment.

noteworthy.
Only a decade ago, India's 

billionaire count was a 
fraction of China's. Today, 
India ranks third globally, 
behind only China and the 
United States, and continues 
to produce new entrepreneurs 
in sectors such as technology, 
pharmaceuticals, financial 
services, manufacturing and 
consumer businesses. 
Unlike China, whose 

economy has been grappling 
with a prolonged property-
sector slowdown, weak 
consumer confidence and 
slower growth, India is 
benefiting from:
Despite the encouraging 

numbers, policymakers face 
significant challenges.
Industrial growth must 

translate into sustained job 
creation, especially in labour-
intensive manufacturing. At 
the same time, the widening 
concentration of income 
among the highest earners 
has renewed debates on 
inequality and the need for 
broader wealth distribution 
through employment, skill 
development and productivity 
gains. Global risks also 
remain elevated. Higher oil 
prices, geopolitical conflicts, 

protectionist trade policies 
and slowing growth in 
advanced economies could 
weigh on exports and 
investment in the coming 
months.
The latest data nevertheless 

suggests that India's economic 
fundamentals remain resilient. 
Strong industrial production, 
expanding manufacturing 
activity and a rapidly 
growing pool of ultra-high-
income taxpayers indicate 
that the economy continues 
to generate wealth even amid 
global uncertainty. The key 
challenge now is ensuring 
that this momentum broadens 
beyond corporate profits and 
top-income groups, creating 
more jobs and higher 
incomes across the wider 
economy. If manufacturing 
growth remains sustained and 
domestic demand continues 
to support investment, India 
could strengthen its position 
as one of the world's fastest-
growing major economies 
despite an increasingly 
volatile global landscape.

India is set to emerge as the 
biggest destination for Japanese 
capital over the next decade, with 
investments increasingly flowing 
into financial services, technology 
and startups, while the country’s 
booming systematic investment plan 
(SIP) culture has fundamentally 
reshaped the equity market by 
creating a strong domestic buffer 
against foreign capital outflows, 
AMFI Chairman and Nippon Life 
India Asset Management MD 
& CEO Sandeep Sikka said on 
Saturday.
Speaking at an interaction at 

the IIMBues Leadership Conclave 
2026 presented by 360NE, Sikka 
said Japan’s vast savings pool and 
India’s sustained economic growth 
made the two economies natural 
partners for long-term investment.
“Japan has capital but it does 

not have growth opportunities in 
its own country. India has growth 
and entrepreneurship. Unless we 
do something wrong, India will 
become the biggest destination of 
capital flow from Japan,” he said.
Sikka said the India-Japan 

investment relationship was entering 
a new phase, moving beyond its 
traditional focus on manufacturing 
and infrastructure into financial 
services and the broader services 
sector.
He noted that bilateral business 

between the two countries currently 
stood at around USD 40 billion 
and recalled the shared vision 
articulated by the leadership of 
both nations to significantly deepen 
economic engagement.

“Traditionally, most Japanese 
investment came into manufacturing 
and construction. Now the financial 
sector and services sector have 
started opening up. I regularly 
receive requests from Japanese 
companies looking to connect 
with Indian SMEs in sectors 
such as chemicals, healthcare and 
technology,” he said.
According to Sikka, Japan 

invested about USD 8 billion in 
India last year and the trend was 
likely to accelerate as Japanese 
investors searched for long-term 
growth opportunities outside their 
ageing domestic economy.
Turning to India’s capital 

markets, Sikka said the rise of 
SIPs had created a structural 
transformation by reducing the 
market’s dependence on foreign 
institutional investors.
“Today we are at a very 

interesting juncture where our 
domestic savings are good enough 
to take care of the outflows of 
foreign capital,” he said, adding 
that sustained monthly SIP inflows 
had become a powerful anchor for 
Indian equities.
He said India’s growing base of 

retail investors had strengthened 
market resilience and made capital 
markets less vulnerable to sudden 
swings in overseas fund flows.
Highlighting the importance of 

disciplined investing, Sikka said the 
biggest wealth creators were often 
investors who remained patient 
through market cycles instead of 
reacting to daily headlines.
“The people who invest in 

mutual funds for the long term, 
with small amounts and without 
worrying about what happens every 
day, are the ones who create the 
maximum wealth,” he said.
He cautioned against the growing 

obsession with quick returns, 
recalling a recent conversation with 
a fellow airline passenger who 
wanted investment ideas to make 
money within six months.
“That mindset has to change. We 

have to think about the next 10 
years, not the next six months,” 
he said, pointing to Japan’s culture 
of long-term household savings as 
a model.
Sikka attributed Nippon Life 

India’s success to combining 
Japanese discipline with Indian 
entrepreneurship.
“India has long-term growth. 

Japan has long-term thinking. India 
has skill, while Japan teaches you 
how to sustain that skill. The 
combination of Japanese discipline 
and Indian flexibility is what 
creates success,” he said.
He said Japanese businesses 

planned for generations rather 
than quarterly earnings, noting that 
meetings in his own calendar had 
already been scheduled for 2031.
“Many companies think of the 

next quarter or the next year. 
Japanese companies think of 
generations,” he said.
Recalling Nippon Life’s entry 

into India, Sikka said the Japanese 
insurer made more than 100 visits 
before taking its first investment 
decision, reflecting its patient and 
methodical approach.

‘Japan eyes India as investment destination’
National Aluminium 

C om p a n y  L i m i t e d 
(NALCO) posted an 88 
per cent year-on-year 
jump in net profit to Rs 
2,002.38 crore in the first 
quarter of FY2026-27, 
aided by higher production 
and sales volumes as well 
as favourable aluminium 
prices. Revenue from 
operations rose 39 per 
cent to Rs 5,302.38 
crore during the April-
June quarter from the 
corresponding period last 
year.
Th e r e s u l t s  we r e 

approved by the Board 
of Directors at its meeting 
in New Delhi on Friday.
The Navratna public 

sector enterprise under 
the union Ministry of 
Mines said the earnings 
were driven by increased 
domestic alumina sales, 
improved product ion 
and sales volumes, and 
a favourable business 
environment.
C h a i r m a n - c u m -

Man a g i n g  D i r e c t o r 
Brijendra Pratap Singh 
said the company had 
made a strong start to the 
financial year, reflecting 
its operational resilience 
and business strategy. 

He said NALCO would 
continue to focus on 
completing its expansion 
projects, adding capacities, 
improving operational 
efficiency, optimising 
resource utilisation and 
strengthening research 
and development to 
sustain growth. He also 
acknowledged the support 
of the union Ministry of 
Mines and the Odisha 
government.
The Board recommended 

a final dividend of Re 1 
per equity share (20 per 
cent on the face value of 
Rs 5 each), amounting 
to Rs 183.66 crore for 
FY2025-26, subject to 
shareholders' approval 
at the company's 45th 
Annual General Meeting.
NALCO also recorded 

its best-ever first-quarter 
operational performance 
in several key areas, 
with bauxite excavation 
touching 19.52 lakh 
tonnes, calcined alumina 
production reaching 5.77 
lakh tonnes and alumina/
hydrate sales rising to 
3.47 lakh tonnes - all 
the highest for any first 
quarter in the company's 
history.

NALCO Q1 net 
profit up 88%

The number of ultra-high-income 
taxpayers in India has increased 
significantly.
In the past five years, individuals 

declaring Rs 100 crore or more in their 
Income Tax Returns have risen over 
fourfold, according to data presented 
in Parliament.
Union Government data presented 

in the Lok Sabha shows that 576 
individuals reported a gross income of 
Rs 100 crore or more in Assessment 
Year 2025-26, up from 142 in 2021-
22. This marks the highest figure in 
five years. This information came 
in a written reply to a question 
about the rise in billionaires, wealth 
concentration, and income inequality. 
Year-by-year data shows India's super-
rich taxpayer base is growing quickly.
The number of people reporting Rs 

100 crore or more rose from 142 in 
2021-22 to 301 in 2022-23, dropped 
slightly to 284 in 2023-24, then 
increased to 415 in 2024-25 and 576 
in 2025-26.
Despite this sharp increase, the 

government states it does not maintain 
official records on the number or 
total wealth of billionaires. There is 
no legal definition of  “billionaire” 
in the Income-tax Act, 2025 or the 
earlier Income-tax Act, 1961. Since the 
Wealth-tax Act, 1957 was abolished 
on April 1, 2016, the government no 
longer tracks taxpayers' total wealth.
To address concerns about rising 

inequality, the government pointed to 
official surveys that show improvements 
in income distribution, employment, 
and poverty reduction.
The Household Consumpt ion 

Expenditure Survey (HCES) 2023-

24 found that the Gini coefficient, a 
common measure of inequality, fell 
from 0.266 to 0.237 in rural India and 
from 0.314 to 0.284 in urban India. 
This suggests the gap in consumption 
inequality is narrowing.
The government also mentioned the 

Periodic Labour Force Survey (PLFS), 
which showed that unemployment for 
people aged 15 and above dropped 
from 3.6 percent in 2022 to 3.1 percent 
in 2025.
Labour market conditions have 

improved beyond pre-pandemic levels. 
Regarding poverty, the reply cited NITI 
Aayog estimates that 13.5 crore people 
moved out of multidimensional poverty 
between 2015-16 and 2019-21.
Another assessment found that 

multidimensional poverty fell from 
29.17 percent in 2013-14 to 11.28 
percent in 2022-23, helping 24.82 crore 
people escape poverty.
The government says it still uses a 

progressive income-tax system, where 
higher earners pay extra surcharges. 
There are also tax incentives for job 
creation, startups, cooperatives, and 
infrastructure.
The government highlighted welfare 

programmes like PM-KISAN, Pradhan 
Mantri Awas Yojana, Jan Dhan Yojana, 
Ayushman Bharat, Jal Jeevan Mission, 
and other social security efforts to 
support inclusive growth and reduce 
inequality.
Although the latest numbers show 

India's Rs 100-crore income club is 
growing fast, the government says its 
tax database only records reported 
income, not total wealth. This means 
it cannot officially estimate billionaire 
wealth from tax records alone

Hits Rs. 100 cr club



2-8-2026 5CHENNAI

[நிறுவனங்கள் (பதிவு) விதி்கள், 2014–ன் விதி 30–ன்படி]
மத்திய அரசின் முன்்பாக
மண்டல இயக்குனர், தென் மண்டலம்

நிறுவனஙகள் சட்டம் 2013, நிறுவனஙகள் சட்டம் 2013–ன் பிரிவு 13(4) மற்றும் 
நிறுவனஙகள் (்திவு) விதிகள் 2014–ன் விதி 30(6) (a) தெபா்டர்்பாக

மற்றும்
ஹைடிஹைன் இந்தியா பிஹைவவட் லிமிடெட் விஷயத்தில்
பதிவு அலுவல்கம் : 57/4 புதிய எண் 20/4 அனுகைைா அபாரட்டமெண்ட்ஸ் முதல் டதரு, ்காமெைாஜ் 
அடவன்யூ, அஹெயார, டைன்ஹன, தமிழ்ாடு, இந்தியா, 600020 

 ...விண்ணப்ெபாரர் நிறுவனம்
இென் மூலம் த்பாதுமக்களுக்கு அறிவிக்கப்டுவது என்னதவன்்பால், நிறுவனத்தின் ்திவு 
அலுவலகத்்ெ "ROC தசன்்ன – ெமிழ்பாடு மபாநிலத்தில்" இருந்து "ROC–்பாணடிச்சரி– 
இந்திய யூனியன் பிர்ெசத்துக்கு" மபாற்றுவெற்கபாக, 08 ஜூன் 2026 அன்று ்்்டத்ற்் 
அசபாெபார்ண த்பாதுக் கூட்டத்தில் நி்்்வற்்ப்ட்ட சி்பபுத் தீர்மபானத்தின்்டி, 
நிறுவனத்தின் சஙக ்்்டமு்் விதிகளில் தசயயப்டடுள்்ள மபாற்்த்்ெ உறுதிதசயயக் 
்கபாரி நிறுவனஙகள் சட்டம், 2013–ன் பிரிவு 13–ன் கீழ மத்திய அரசி்டம் விண்ணப்ம் 
அளிக்க இந்நிறுவனம் உத்்ெசித்துள்்ளது.
நிறுவனத்தின் ்திவு அலுவலகத்்ெ மபாற்றும் இந்ெ உத்்ெச ்்டவடிக்்கயபால் எவரு்்டய 
்லனபாவது ்பாதிக்கப்டும் ்டசத்தில், அவர்கள் இந்ெ அறிவிபபு தவளியபான ்ெதியிலிருந்து 
்தினபான்கு ்பாடகளுக்குள், ெமது ்லனின் ென்்ம மற்றும் எதிர்பபிற்கபான கபார்ணஙக்்ளக் 
குறிபபிடடு பிரமபா்ணப ்த்திரத்து்டன் கூடிய ெமது ஆட்ச்்னக்்ள மண்டல இயக்குனர், 
தென் மண்டலம், 5–வது ெ்ளம், சபாஸ்திரி ்வன், 26, ஹபா்டபாஸ் ்ரபாடு, தசன்்ன – 600006 
என்் முகவரிக்கு ்்ரில் வழஙகலபாம் அல்லது ்திவுத் ெ்பால் மூலம் அனுபபி ்வக்கலபாம். 
்மலும் அென் ஒரு ்க்ல கீ்ழ குறிபபி்டப்டடுள்்ள முகவரியில் உள்்ள விண்ணப்ெபாரர் 
நிறுவனத்தின் ்திவு தசயயப்ட்ட அலுவலகத்திற்கும் அனுப் ்வணடும்:
57/4 புதிய எண 20/4 அனுக்ரஹபா அ்பார்டதமணடஸ் முெல் தெரு, கபாமரபாஜ் அதவன்யூ, 
அ்்டயபார், தசன்்ன, ெமிழ்பாடு, இந்தியபா, 600020

ஹைடிஹைன் இந்தியா பிஹைவவட் லிமிடெட் மெற்றும் அதன் ைாரபா்க
திலீப் ்கபூர
இயககுனர
DIN:  01303958
்ெதி: 08/06/2026
இ்டம்: தசன்்ன

INFORMATION REGARDING 8th ANNUAL GENERAL MEETING
Notice is hereby given that the 8th Annual General Meeting (“AGM”) of the Company will be held on Friday,  
August 28, 2026 at 4:00 p.m. (IST) through Video Conferencing (“VC”)/Other Audio-Visual Means (“OAVM”) in 
accordance with the General Circular No. 14/2020 dated April 8, 2020 and subsequent circulars issued in this regard, 
latest being General Circular No. 3/2025 dated September 22, 2025 (hereinafter collectively referred to as “MCA 
Circulars”), issued by the Ministry of Corporate Affairs (“MCA”) and relevant circulars issued by the Securities and 
Exchange Board of India (“SEBI”), to transact the Ordinary and Special businesses as set out in the AGM Notice, to be 
circulated in due course. The venue of the AGM shall be deemed to be the Registered Office of the Company, i.e.,  RNS2, 
Nissan Supplier Park, SIPCOT Industrial Park, Oragadam Industrial Corridor, Sriperumbudur Taluk, Kancheepuram, 
Tamil Nadu-602105, India. The instructions for joining the AGM shall be provided in the Notice of the AGM.
In compliance with the aforesaid circulars, electronic copies of the Notice of the AGM along with the Annual Report for 
the Financial Year 2025-26 will be sent to all the shareholders whose e-mail addresses are registered/available with the 
Company, Depository Participants (“DPs”) and Registrar and Transfer Agent (“RTA”), i.e. MUFG Intime India Private 
Limited (formerly Link Intime India Private Limited). The same will also be made available on the Company’s website at 
https://www.tennecoindia.com/investor-relations and on the website of the stock exchanges, i.e. BSE Limited and 
National Stock Exchange of India Limited at www.bseindia.com and www.nseindia.com and also on the website of 
Central Depository Services Limited (“CDSL”), i.e. www.evotingindia.com.
Pursuant to the provisions of Section 108 of the Companies Act, 2013 read with rule 20 of the Companies (Management 
and Administration) Rules, 2014 (as amended), Regulation 44 of the SEBI (Listing Obligations and Disclosure 
Requirements) Regulations, 2015 (as amended) and the applicable Circulars, the Company will provide the facility to the 
Members to exercise their right to vote on the resolutions proposed to be passed at the AGM by e-Voting in respect of the 
business to be transacted at the AGM. For this purpose, the Company has appointed CDSL to facilitate voting through 
electronic means. Accordingly, the facility of casting votes by a member using remote e-Voting before the AGM as well 
as remote e-Voting during the AGM will be provided by the CDSL. The Members who cast their votes by remote e-Voting 
prior to the AGM may attend the AGM but shall not be entitled to cast their votes again.
Manner of registering/updating KYC including e-mail address and mobile number:
The Members who have not registered/updated their KYC including e-mail address may also register/update the same 
in below manner:
- Shareholders holding shares in dematerialised mode are requested to register their e-mail addresses and mobile 

numbers with their relevant depositories through their depository participants.
- Shareholders holding shares in physical mode are requested to furnish their e-mail addresses and mobile numbers 

in the prescribed forms with the Company or RTA of the Company in the manner specified in the notice of the AGM.
Manner of casting vote(s) through e-Voting:
Members will have an opportunity to cast their votes remotely on the businesses as set forth in the Notice of the AGM 
through remote e-Voting facility. The members can refer to the detailed e-Voting process in the Notice of the AGM and 
the login credentials for casting the votes through e-Voting shall be made available through the various modes provided 
in the Notice as well as through e-mail after successful registration of the e-mail addresses. The details will also be made 
available on the website of the company.
For any queries or assistance required with respect to the AGM or the Integrated Annual Report for the Financial Year 
2025-26, Members may write to complianceofficer@tenneco.com. The notice is being issued for the information and 
benefit of all the members of the company and is in compliance with MCA and SEBI Circulars.

By order of the Board of Directors
For Tenneco Clean Air India Limited

Sd/-
Ms. Roopali Singh

Date: 01.08.2026  Company Secretary and Compliance Officer
Place: Gurugram  Membership No.: A15006

CIN: L29308TN2018FLC126510
Registered Office: RNS2, Nissan Supplier Park, SIPCOT Industrial Park, Oragadam Industrial Corridor, 

Sriperumbudur Taluk, Kancheepuram, Tamil Nadu-602105, India
Phone: +91 124 4784 530, E-mail: TennecoIndiaInvestors@tenneco.com, Website: www.tennecoindia.com

படிவம் ஏ
ெபாது அறிவிப்பு

(திவால் நிலை மற்றும் திவால் நிலைக்குழுவின் (கார்ப்பரேட் ந்பரகளுக்கான  
திவால் தீரமான நலைமுலை) விதிமுலைகள் 2016, விதி 6 – ன் கீழ்)

ெெயம்்ால் மினரல்ஸ் பிரரவவட் லிமிெ்ட்டிற்கு  
க்ன் வழங்கியவரகளின் கவனத்திற்கு

ெதா்ரபுர்ய விவரங்கள்
1. கார்ப்பரேட் கைனாளர ப்பயர ெெயம்்ால் மினரல்ஸ் பிரரவவட் லிமிெ்ட்

2. கார்ப்பரேட் கைனாளர துவக்கத் ரேதி 11/01/2018
3. எநே அதிகாேத்தின் கீழ் கார்ப்பரேட் 

கைனாளர துவக்கம்/்பதிவு
கார்ப்பரேட் விவகாேஙகள் அலமச்சகம் 
(நிறுவனஙகளின் ்பதிவாளர, ப்சன்லன)

4. கார்ப்பரேட் கைனாளரின் 
கார்ப்பரேட் அலையாள எண்

U74999TN2018PTC120445

5. கார்ப்பரேட் கைனாளரின் ்பதிவு 
அலுவைக மற்றும் முேன்லம அலுவைக 
(ரவறு ஏரேனும் இரு்பபின்) முகவரி 

எண். 42 , வீே்பத்திேன் பேரு, 
நுஙகம்்பாக்கம், ப்சன்லன - 600034, 
ேமிழ்நாடு

6. கார்ப்பரேட் கைனாளரின் திவால் 
நிலை துவஙக்ப்பட்ை ரேதி

28 ஜூலை 2026 (இலைக்காைத் தீரமான 
நிபுணோல் ஆலணயின் நகல் ப்பை்ப்பட்ை 
நாள்: 31 ஜூலை 2026)

7. திவால் தீரமான நலைமுலை மூடும்  
உத்ரே்ச ரேதி

ஜனவரி 24, 2027 (180 நாட்கள்)

8. இலைக்காை தீரமான நிபுணோக 
ப்சயல்்படும் திவால் நிபுணரின் ப்பயர 
மற்றும் ்பதிவு எண்.

பிஷால் அகரவால்
IBBI ்பதிவு எண்: IBBI/IPA-002/IP-N01294/
2024-2025/14446 

9. குழுவில் ்பதிவு ப்சய்துள்ள்படி
இலைக்காை தீரமான நிபுணரின் 
முகவரி மற்றும் மின்னஞ்சல்

முகவரி : 6–வது ேளம், எர்பாரட் காம்்பளக்ஸ், 
கச்சாரி ்பஸ்தி ்சாலை, உலு்பாரி,  கவுகாத்தி – 
781007, அ்சாம்.
்பதிவு ப்சய்ய்ப்பட்ை மின்னஞ்சல்: 
ip.bishalagarwal@gmail.com

10. போைரபுக்கான இலைக்காை தீரமான
நிபுணரின் முகவரி மற்றும் மின்னஞ்சல்

முகவரி : 6–வது ேளம், எர்பாரட் காம்்பளக்ஸ், 
கச்சாரி ்பஸ்தி ்சாலை, உலு்பாரி,  கவுகாத்தி – 
781007, அ்சாம்.
மின்னஞ்சல்: cirp.heimdal@gmail.com

11. ரகாரிக்லககள் ்சமர்பபிக்க கலைசி ரேதி ஆகஸ்ட் 11, 2026

12. பிரிவு 21, உ்ப பிரிவு (6ஏ), உட்கூறு  
(பி)ன் கீழ் கைன் வழஙகியவரகள் 
வலக, ரவறு ஏரேனும் இரு்பபின் 
இலைக்காை தீரமான நிபுணோல் உறுதி 
ப்சய்ய்ப்பட்ைது 

ப்பாருநோது

13. வலகயின் கீழ் கைன் வழஙகியவரகளின் 
அஙகீகரிக்க்ப்பட்ை பிேதிநிதியாக 
அலையாளம் காட்ை்ப்பட்ை திவால் 
நிபுணரின் ப்பயர (ஒவபவாரு 
வலகயிலும் 3 ப்பயரகள்)

ப்பாருநோது

14. (a) போைரபுலைய ்படிவஙகள் மற்றும்
(b) அஙகீகரிக்க்ப்பட்ை பிேதிநிதிகள் 
    விவேஙகள் கிலைக்கும் 

(a) https://ibbi.gov.in/en/home/downloads
(b) ப்பாருநோது

மாண்புமிகு ரேசிய நிறுவன ்சட்ைத் தீர்ப்பாயத்தின் ப்சன்லன அமரவு, ஜூலை 28, 2026 அன்று 
'பெய்ம்ைால் மினேல்ஸ் பிலேரவட் லிமிபைட்டின்' கார்ப்பரேட் தீரமான நலைமுலைலய 
போைஙக உத்ேேவிட்டுள்ளது என்்பலே இேன்மூைம் ப்பாதுமக்களுக்கு பேரிவித்துக் பகாள்கிரைாம். 
(உத்ேேவின் நகல் இலைக்காை தீரமான நிபுணோல் ஜூலை 31, 2026 அன்று ப்பை்ப்பட்ைது).
பெய்ம்ைால் மினேல்ஸ் பிலேரவட் லிமிபைட்டிற்கு கைன் வழஙகியவரகள், ஆகஸ்ட் 11, 2026 
அன்ரைா அல்ைது அேற்கு முன்னோகரவா, வ.எண் 10–ல் குறி்பபிை்ப்பட்டுள்ள முகவரியில் 
உள்ள இலைக்காை தீரமான நிபுணரிைம் ேஙகளது ரகாரிக்லககலள அேற்கான ஆோேஙகளுைன் 
்சமர்பபிக்குமாறு இேன்்படி ரகட்டுக்பகாள்ள்ப்படுகிைாரகள்.
நிதிக் கைன் வழஙகியவரகள் ேஙகளது ரகாரிக்லககலள அேற்கான ஆோேஙகளுைன் 
மின்னணு வழியில் (electronic means) மட்டுரம ்சமர்பபிக்க ரவண்டும். மற்ை அலனத்து கைன் 
வழஙகியவரகளும் ேஙகளது ரகாரிக்லககலள ஆோேஙகளுைன் ரநரில், ே்பால் மூைமாக அல்ைது 
மின்னணு வழியில் ்சமர்பபிக்கைாம். 
ேவைான ஆோேஙகலளச ்சமர்பபி்ப்பது அ்போேஙகளுக்கு வழிவகுக்கும்.

பிஷால் அகரவால் 
இர்ககால தீர்ான நிபுணர, ெெயம்்ால் மினரல்ஸ் பிரரவவட் லிமிெ்ட் (CIRP–ன் கீழ்)

IBBI பதிவு எண்: IBBI/IPA-002/IP-N01294/2024-2025/14446
பதிவு அலுவலகம்: 6–வது தளம், எவபாரட் காம்ப்ளகஸ், கச்ாரி பஸ்தி ்ாரல, உலுபாரி, 

கவுகாத்தி – 781007, அ்ாம்.
பதிவு ெ்யயப்பட்் மின்னஞ்ல்: ip.bishalagarwal@gmail.com

ெ்யல்முரை மின்னஞ்ல்: cirp.heimdal@gmail.com
வததி : ஆகஸ்ட் 01, 2026  AFA ்ான்றிதழ் எண்: AA2/14446/02/311226/204044
இ்ம் : கவுகாத்தி  AFA ெ்ல்லுபடியாகும் காலம்: டி்ம்பர 31, 2026

மாண்பமை வருவாய் 
க�ோட்டாட்சியர் அவர்கள்.

செஞ்சி
சி.எண்.27/2026

இறப்பு சான்று
மாலா
க/பெ.சுப்பிரமணி
எண்.14/199,  
திரெளபதி அம்மன் க�ோயில் வீதி, 
ம�ோடிப்பட்டு கிராமம், 
மேல்மலையனூர் வட்டம், 
விழுப்புரம் மாவட்டம்.

      –  மனுதாரர்
எதிராக

உயர் திரு.வட்டாட்சியர் அவர்கள்,
மேல் மலையனூர் வட்டம் 
செஞ்சி                        .....எதிர்மனுதாரர்

மேற்படி மனுதாரராகிய எனது 
பாட்டனார் முனுசாமி த/பெ 
ப�ொன்னக்கவுண்டர் என்பவர்   
கடந்த   10.04.1990 தேதியன்று 
மேற்படி முகவரியில் இறந்ததை 
எனது கவனக்குறைவால் பதிவு 
செய்யாமல் விட்டுவிட்டதால் 
தற்போது இறப்பினை பதிவு செய்ய 
வேண்டி மாண்புமிகு செஞ்சி வருவாய் 
க�ோட்டாட்சியர் அலுவலகத்தில் 
பதிவு செய்துள்ளேன். இதில் 
யாருக்கேனும் ஆட்சேபனையிருந்தால் 
அறிவிப்பு கண்ட 15 
நாட்களுக்குள் செஞ்சி வருவாய் 
க�ோட்டாட்சியர் அலுவலகத்தில் 
நேரில் ஆஜராகி  எழுத்து மூலம் 
தங்களது ஆட்சேபணையை  
தெரிவிக்கலாம். தவறும் பட்சத்தில் 
மனு ஒருதலைப்பட்சமாக 
தீர்மானிக்கப்பட்டு உத்தரவு 
பிறப்பிக்கப்படும் என்பதை அறியவும். 

நேர்முக உதவியாளர்,
வருவாய் க�ோட்ட அலுவலர்,  செஞ்சி.

சென்னை, ஆக.2-
சேக்கிழார் ஆராய்ச்சி மையம் 

மற்றும் ஸ்ரீராமச்சந்திரா மருத்துவம் 
மற்றும் ஆராய்ச்சி பல்கலைக்கழகம் 
இணைந்து நேற்று நடத்திய 34-ம் 
ஆண்டு தெய்வச்சேக்கிழார் விழாவில், 
சிவாலயம் பதிப்பித்த தருமையாதீன 
பன்னிரு திருமுறைகள் மற்றும் 
வென்றிமாலைக் கவிராயர் அருளிய 
திருச்செந்தூர் தலபுராணம் உரையுடன் 
நூல்கள் வெளியிடப்பட்டன.

இதில் தருமபுரம் ஆதீனம் 
மாசிலாமணி ஞானசம்பந்த தேசிக 
பரமாசாரிய சுவாமி கலந்துக�ொண்டு 
நூல்களை வெளியிட்டார். நூலின் 

முதல்பிரதியை மத்திய நிதி 
அமைச்சர் நிர்மலா சீதாராமன் 
பெற்றுக்கொண்டார்.

விழாவில் வேளாக்குறிச்சி ஆதீனம் 
சத்தியஞான மகாதேவ தேசிக 
பரமாசாரிய சுவாமி, சேக்கிழார் 
தலைவர் நீதிபதி எஸ்.ஜெகதீசன், 
செயலாளர் சிவாலயம் ஜெ.ம�ோகன், 
திருமயிலை ரசிக ரஞ்சினி சபா 
தலைவர் ஏ.ஆர்.சந்தானகிருஷ் ணன் 
உள்பட பலர் கலந்துக�ொண்டனர். 
நூல்களின் முதல்பிரதியை 
பெற்றுக்கொண்ட பின்னர் மத்திய 
மந்திரி நிர்மலா சீதாராமன் 
பேசும்போது, 'ஓலைச்சுவடிகள், 

செப்பேடுகளில் இருந்த திருமுறைகள் 
இப்போது நாகரிக மாற்றத்துக்கு ஏற்ப 
செயலிகளில் (ஆப்) வந்துவிட்டன.

ஓலைச்சுவடி, செப்பேடுகளில் 
இருக்கிறது படியுங்கள் என 
இளைஞர்களிடம் ச�ொன்னால் அது 
தெரியாது என்பார்கள். ஆகவே 
செயலி வாயிலாக அவர்களிடம் 
பன்னிரு திருமுறைகளை 
க�ொண்டு சேர்த்திருப்பதற்கு 
நன்றி தெரிவிக்கிறேன். பிரதமர் 
ம�ோடி தலைமையிலான அரசு, 
தமிழகத்துக்கும், தமிழ் முறைகளுக்கும் 
பலவிதமான கவுரவங்களை செலுத்தி 
வருகிறது' என்றார்.

புதுடெல்லி, ஆக.2-
மாநிலங்களுக்கு நிதிப்பகிர்வின் 

கூடுதல் தவணையாக ரூ.1,09,019 
க�ோடியை மத்திய அரசு நேற்று 
விடுவித்து உள்ளது. இதன்படி 
தமிழகத்துக்கு ரூ.4,466 க�ோடியும் 
வழங்கப்படுகிறது.

மத்திய அரசு தனது வரிவசூலில் 
மாநிலங்களுக்கான 41 சதவீத 
பங்கை ஒவ்வொரு மாதமும் 10ந் 
தேதி அல்லது அதன் முன்னும், 
பின்னும் வழங்கும். சில நேரங்களில் 
முன்கூட்டிய தவணையாக கூடுதல் 
நிதிப்பகிர்வையும் அளிக்கும்.

இதன்படி இந்த ஆகஸ்டு 
மாதத்துக்கான நிதிப்பகிர்வை 

முன்கூட்டிய கூடுதல் தவணையாக 
நேற்று விடுவித்து உள்ளது. ம�ொத்தம் 
ரூ.1 லட்சத்து 9 ஆயிரத்து 19 க�ோடி 
விடுவிக்கப்பட்டு உள்ளது.

இந்த நிதிப்பகிர்வில் பெரிய 
மாநிலமான உத்தரபிரதேச 
மாநிலத்துக்கு அதிகபட்சமான நிதி 
கிடைக்கிறது. இந்த மாநிலத்துக்கு 
ரூ.19 ஆயிரத்து 208 க�ோடி 
வழங்கப்படுகிறது.

இதற்கு அடுத்தபடியாக, பீஹாருக்கு 
ரூ.10,845 க�ோடியும், மத்திய 
பிரதேசத்திற்கு ரூ.8,010 க�ோடியும், 
மேற்கு வங்கத்திற்கு ரூ.7,866 
க�ோடியும், மஹாராஷ்டிராவுக்கு 
ரூ.7.022 க�ோடியும், 

ராஜஸ்தானுக்கு ரூ.6,460 க�ோடியும், 
ஒடிசாவுக்கு ரூ.4,819 க�ோடியும், 
ஆந்திராவுக்கு ரூ.4,597 க�ோடியும் 
விடுவிக்கப்பட்டுள்ளது.

தமிழ்நாட்டுக்கு ரூ.4 ஆயிரத்து 466 
க�ோடி கிடைக்கிறது. ஒடிசா மற்றும் 
கர்நாடகத்துக்கு தமிழ்நாட்டைவிட 
அதிக நிதிப்பகிர்வு கிடைப்பது 
குறிப்பிடத்தக்கது. இந்த நிதி 
வெளியீடு, மாநிலங்களின் மூலதன 
மற்றும் வளர்ச்சிச் செலவினங்களை 
விரைவுபடுத்துவதற்காகவும், அவற் 
றின் நிதியை வலுப்படுத்தும் இந்திய 
அரசின் உறுதிப்பாட்டுக்கு இணங்க 
இருப்பதாகவும் நிதி அமைச்சகம் 
தெரிவித்து உள்ளது. 

சென்னை, ஆக.2-
'நீட்' தகுதி மதிப்பெண் 

அடிப்படையில் மருத்துவ படிப்பில் 
சேர்வதற்கான கலந்தாய்வு 4-ந்தேதி 
த�ொடங்கி நடைபெறும் என்று 
மத்திய மருத்துவ கவுன்சில் 
அறிவித்துள்ளது.

தமிழகத்தில் எம்.பி.பி.

எஸ்., பி.டி.எஸ். மருத்துவப் 
படிப்புகளுக்கான கலந்தாய்வில் 
பங்கேற்க tnmedicalselection.org 
என்ற இணையதளம் வாயிலாக 
விண்ணப்பிக்கலாம் என மருத்துவக் 
கல்வி இயக்குனரகம் அறிவித்து 
இருந்தது. அதன்படி கடந்த 23-ந்தேதி 
வரை விண்ணப்பிக்க அவகாசம் 

வழங்கப்பட்டு 70 ஆயிரத்து 486 
விண்ணப்பங்கள் பெறப்பட்டன.

மேலும் விண்ணப்பிக்க கடந்த 
26-ந்தேதி காலை 10 மணி முதல் 27-

ந்தேதி பிற்பகல் 3 மணி வரையில் 
கூடுதல் அவகாசம் அளிக்கப்பட்டது. 
இதில் 2,141 விண்ணப்பங்கள் 
பெறப்பட்டன. அந்த வகையில் 

சேக்கிழார் ஆராய்ச்சி மையம் மற்றும்  
ஸ்ரீராமச்சந்திரா மருத்துவம், ஆராய்ச்சி பல்கலைக்கழகம் இணைந்து 

நடத்திய 34-–ம் ஆண்டு தெய்வச்சேக்கிழார் விழா
தருமையாதீன பன்னிரு திருமுறைகள் நூலின் முதல்பிரதியை 
மத்திய நிதி அமைச்சர் நிர்மலா சீதாராமன் பெற்றுக்கொண்டார்

மருத்துவ படிப்பில் சேர்வதற்கான 
கலந்தாய்வு 4-ந்தேதி த�ொடங்குகிறது

மத்திய மருத்துவ கவுன்சில் அறிவிப்பு

ம�ொத்தம் 72 ஆயிரத்து 627 
விண்ணப்பங்கள் பெறப்பட்டுள்ளன.

மருத்துவ படிப்பில் சேர்வதற்கான 
கலந்தாய்வு எப்போது நடைபெறும் 
என்று விண்ணப்பித்த மாணவர்களும், 
அவர்களது பெற்றோர்களும் 
எதிர்பார்த்து காத்திருந்தனர்.

இந்த நிலையில் நாடு முழுவதும், 
'நீட்' தகுதி மதிப்பெண் அடிப்படையில் 
நடைபெறும் எம்.பி.பி.எஸ்., பி.டி.
எஸ்., படிப்புகளுக்கான மாணவர் 
சேர்க்கைக்கான பட்டியலை மருத்துவ 
கவுன்சில் வெளியிட்டுள்ளது.

அதன்படி, முதற்கட்ட அகில 
இந்திய மருத்துவ கலந்தாய்வு 
வருகிற 4-ந்தேதி த�ொடங்கி 17-ந்தேதி 
வரை நடைபெற உள்ளது. மாநில 
அளவிலான கலந்தாய்வு வருகிற 13-

ந்தேதி த�ொடங்கி 22-ந்தேதி வரை 
நடைபெறும் என்று அறிவிக்கப்பட் 
டுள்ளது.

அதன்படி, 4 கட்ட கலந்தாய்வு 
மற்றும் மாணவர்கள் கல்லூரிகளில் 
சேருவதற்கான கால அவகாசம் 
அக்டோபர் 10-ந்தேதி வரை 
வழங்கப்பட்டுள்ளது. 

தமிழகத்தை ப�ொறுத்தவரையில் 
மருத்துவ மாணவர் சேர்க்கைக்கு 
விண்ணப்பித்துள்ள 72 ஆயிரத்து 627 
மாணவர்களின் விண்ணப்பங்கள் 
ஆய்வு செய்யப்பட்டு 
வருகிறது. அதனடிப்படையில் 
தரவரிசை பட்டியல் விரைவில் 
வெளியிடப்பட்டு கலந்தாய்வு 
அட்டவணையை மருத்துவ கல்வி 
இயக்ககம் வெளியிடும் என்று 
எதிர்பார்க்கப்படுகிறது.

தமிழகத்திற்கு ரூ.4,466 க�ோடி வரிப்பகிர்வு 
த�ொகையை விடுவித்தது மத்திய அரசு

உத்தரபிரதேச மாநிலத்துக்கு ரூ.19 ஆயிரத்து 208 க�ோடி

பள்ளிக்கல்வி, செய்தி மற்றும் விளரம்பத்துறை அமைச்சர் ராஜ்மோகன் தலைமையில் 
சென்னை கலைவாணர் அரங்கத்தில், அனைத்து மாவட்ட செய்தி மக்கள் த�ொடர்பு 
அலுவலர்களின் ஆய்வுக்கூட்டம் நடைபெற்றது. இக்கூட்டத்தில் செய்தித்துறை 
செயலாளர் வே.ராஜாராமன், செய்தி மக்கள் த�ொடர்பு துறை இயக்குனர் அ.அருண் 
தம்புராஜ் மற்றும் செய்தித்துறை உயர் அலுவலர்கள் கலந்து க�ொண்டனர்.  
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கரூர், ஆக. 2–
"தரமற்ற ஆவின் பால் பாக்கெட் 

பிலிம்களை விநிய�ோகிக்கும் ஒப்பந்த 
நிறுவனங்கள் மீது கடுமையான 
நடவடிக்கை எடுக்கப்படும்" என்று, 
பால் மற்றும் பால்வள மேம்பாட்டுத் 
துறை அமைச்சர் விஜயலஷ்மி 
சின்னசாமி எச்சரித்தார்.

கரூர் மாவட்டம் த�ோரணக்கல் 
பட்டியில் உள்ள மாவட்ட 
கூட்டுறவு பால் உற்பத்தியாளர்கள் 
ஒன்றிய ஆவின் பால் குளிரூட்டும் 
நிலையத்தை ஆய்வு செய்த அவர், 
பின்னர் செய்தியாளர்களிடம் 
கூறியதாவது:

தமிழக அரசின் அறிவுறுத்தலின்படி, 
ப�ொதுமக்களுக்கு தரமான 
மற்றும் தூய்மையான ஆவின் 
பால் வழங்கப்பட்டு வருகிறது. 
இதற்காக ஆவின் ஒன்றியங்களில் 
தரக் கட்டுப்பாட்டு அலுவலர்கள் 
மூலம் த�ொடர்ந்து ஆய்வுகள் 
மேற்கொள்ளப்படுகின்றன.

ஆவின் பால் பாக்கெட் 
பிலிம்களை வழங்க ஒப்பந்தம் பெற்ற 
நிறுவனம் தரமற்ற பிலிம்களை 
விநிய�ோகித்ததால், நாமக்கல் 
மற்றும் மதுரை மாவட்டங்களில் 
பயன்படுத்தப்பட்ட சில பால் 
பாக்கெட்டுகள் தரமற்றதாக கண்ட 
றியப்பட்டன. இதையடுத்து 

சம்பந்தப்பட்ட ஒப்பந்த நிறுவனங் 
களுக்கு விளக்கம் கேட்டு ந�ோட்டீஸ் 
வழங்கப்பட்டுள்ளது.

அந்த நிறுவனங்கள் வழங்கிய பிலிம் 
கள் நாமக்கல் மற்றும் மதுரை ஆவின் 
ஒன்றியங்களில் தனியாக கிடங்கில் 
பாதுகாப்பாக வைக்கப்பட்டுள்ளன. 
அவை பால் உற்பத்திக்குப்பயன் 
ப டு த்த  ப ்ப ட வி ல்லை   . 
ப�ொதுமக்களுக்கு பால் விநிய�ோகத்தில் 
எந்தவித பாதிப்பும் ஏற்படாத 
வகையில் மாற்று ஏற்பாடுகள் 
செய்யப்பட்டு, தடையின்றி ஆவின் 
பால் வழங்கப்பட்டு வருகிறது.

பிலிம்கள் தரம் பரிச�ோதனை
கரூர் ஆவின் ஒன்றியத்தில் 

மேற்கொள்ளப்பட்ட ஆய்வின்போது, 
ஒப்பந்த நிறுவனத்தால் வழங்கப்பட்ட 
பிலிம்களின் தரம் பரிச�ோதிக்கப்பட்டு, 
அவை தரமானவை என்பது உறுதி 
செய்யப்பட்டது. மாவட்ட ஆவின் 
ஒன்றியங்களில் தரமான பிலிம்கள் 
மட்டுமே பயன்படுத்தப்படுவதை 
உறுதி செய்ய அதிகாரிகளுக்கு 
அறிவுறுத்தப்பட்டுள்ளது.

கரூர் மாவட்ட கூட்டுறவு பால் 
உற்பத்தியாளர்கள் ஒன்றியம் மூலம் 
நாள்தோறும் 58 ஆயிரம் லிட்டர் 
பால் க�ொள்முதல் செய்யப்பட்டு, 
13 ஆயிரம் லிட்டர் ஆவின் பால் 
விற்பனை செய்யப்படுகிறது. 

பால் க�ொள்முதல் மற்றும் விற் 
பனையை அதிகரிப்பதுடன், 
பால் உற்பத்தியாளர்களுக்கு 
நிலுவையின்றி உரிய த�ொகையை 
வழங்கவும் அதிகாரிகளுக்கு 
அறிவுறுத்தப்பட்டுள்ளது.

ஆவின் பால் மற்றும் அதன் 
துணைப் ப�ொருட்களின் தரம் குறித்து 
சமூக வலைதளங்களில் ஆதாரமற்ற 
தவறான தகவல்களை பரப்புவ�ோர் 
மீது சட்டப்படி கடுமையான 
நடவடிக்கை எடுக்கப்படும் என்றும் 
அமைச்சர் எச்சரித்தார்.

முன்னதாக, கரூர் மாவட்ட 
கூட்டுறவு பால் உற்பத்தியாளர்கள் 
ஒன்றியம் சார்பில் 20 பேருக்கு ரூ.5.20 
லட்சம் மதிப்பிலான நலத்திட்ட 
உதவிகளை அமைச்சர் வழங்கினார். 
இதில் 5 பேருக்கு தலா ரூ.60 ஆயிரம் 
மதிப்பிலான கணினிகள், ஒருவருக்கு 
ரூ.10 ஆயிரம் மதிப்பிலான எடை 
இயந்திரம், 12 பேருக்கு 40 லிட்டர் 
க�ொள்ளளவு க�ொண்ட பால் கேன்கள் 
மற்றும் 2 பேருக்கு தலா ரூ.25 ஆயிரம் 
மதிப்பிலான சினையூசி குடுவைகள் 
வழங்கப்பட்டன.

இந்த ஆய்வின்போது கிருஷ்ணராய 
புரம் சட்டமன்ற உறுப்பினர் எம்.
சத்யா, ஆவின் ப�ொது மேலாளர் 
பிரவீனா மற்றும் துறை சார்ந்த 
அதிகாரிகள் உடனிருந்தனர்.

தரமற்ற ஆவின் பால் பாக்கெட் பிலிம் 
விநிய�ோகித்தால் கடும் நடவடிக்கை: 
அமைச்சர் விஜயலஷ்மி எச்சரிக்கை

க�ோவை, ஆக. 2–
க�ோவை கலெக்டர் அலுவலகத்தில் 

நடைபெற்ற விவசாயிகள் குறை 
தீர்ப்புக் கூட்டத்தில், அரசால் அறிவிக் 
கப்பட்டுள்ள முக்கிய பயிர்களுக்கு 
விவசாயிகள் கட்டாயம் பயிர்க் 
காப்பீடு செய்து க�ொள்ள வேண்டும் 
என்று கலெக்டர் பவன்குமார் 
க.கிரியப்பனவர் அறிவுறுத்தினார்.

கலெக்டர் தலைமையில் நடைபெற்ற 
இந்தக் கூட்டத்தில் மாவட்ட வருவாய் 
அலுவலர் சுரேந்திரன், கூட்டுறவு 
சங்கங்களின் இணைப் பதிவாளர் 
அழகிரி, வேளாண்மைத் துறை 
இணை இயக்குநர் தமிழ்ச்செல்வி, 
த�ோட்டக்கலைத் துறை துணை 
இயக்குநர் சித்தார்த்தன், தென்னை 
வளர்ச்சி வாரிய இயக்குநர் அறிவாழி, 
கலெக்டரின் நேர்முக உதவியாளர் 
(வேளாண்மை) ஆனந்தகுமார், 
வடக்கு வருவாய் க�ோட்டாட்சியர் 

வின�ோத்குமார், வேளாண் 
ப�ொறியியல் துறை செயற்பொறியாளர் 
சரவணபெருமாள், உதவி இயக்குநர் 
(நில அளவை) சிவக்குமார் மற்றும் 
விவசாயிகள் கலந்து க�ொண்டனர்.

கூட்டத்தில் த�ோட்டக்கலைத் துறை 
சார்பில் ஆடிப்பட்டத்திற்கான விதைத் 
த�ொகுப்பு வழங்கும் திட்டத்தை 
ஆட்சியர் த�ொடங்கி வைத்தார். 
அப்போது, அரசின் பயிர்க் காப்பீட்டுத் 
திட்டத்தில் அதிகளவில் விவசாயிகள் 
இணைந்து பயன்பெற வேண்டும் 
என்று கேட்டுக் க�ொண்டார். க�ோவை 
மாவட்டத்தில் தென்னை முக்கியப் 
பயிராக இருப்பதால், அதற்கும் 
பயிர்க் காப்பீடு வழங்க நடவடிக்கை 
எடுக்க வேண்டும் என விவசாயிகள் 
க�ோரிக்கை விடுத்தனர்.

மேலும், நீர்வழிப் பாதைகளில் 
உள்ள முட்புதர்கள் மற்றும் சீமைக் 
கருவேல மரங்களை அகற்றுதல், 

குளம் மற்றும் குட்டைகளில் 
உள்ள ஆக்கிரமிப்புகளை 
அகற்றுதல் உள்ளிட்ட பல்வேறு 
க�ோரிக்கைகளையும் விவசாயிகள் 
முன்வைத்தனர்.

இதனைய�ொட்டி, கலெக்டர் 
அலுவலகத்தில் வேளாண்மைத் துறை 
சார்பில் மண் பரிச�ோதனை நிலையம் 
மற்றும் பூச்சிக்கொல்லி ஆய்வகம் 
த�ொடர்பான கருத்துக்காட்சி, 
த�ோட்டக்கலைத் துறை சார்பில் 
தென்னை இனப்பெருக்க நிலையம் 
மற்றும் தென்னையில் ஊடுபயிர் 
சாகுபடி த�ொழில்நுட்பம் குறித்த 
காட்சி, வேளாண் வணிகம் மற்றும் 
விற்பனைத் துறை சார்பில் உழவர் 
உற்பத்தியாளர் நிறுவனங்களின் 
மதிப்புக் கூட்டப்பட்ட ப�ொருட்கள் 
த�ொடர்பான கருத்துக்காட்சியும் 
விவசாயிகள் பார்வைக்காக 
அமைக்கப்பட்டிருந்தது.

க�ோவை மாவட்ட விவசாயிகள் பயிர் 
காப்பீடு செய்ய கலெக்டர் அறிவுரை

க�ோவை, ஆக. 2–
க�ோவை மாநகராட்சி மத்திய 

மண்டலத்தில் ரூ.2.50 க�ோடி 
மதிப்பீட்டில் நவீன வசதிகளுடன் 
அமைக்கப்பட்டுள்ள நூலகம் மற்றும் 
அறிவுசார் மையத்தை மனித வள 
மேலாண்மைத் துறை அமைச்சர் 
சரத்குமார் பார்வையிட்டு ஆய்வு 
மேற்கொண்டார்.

ஆடிஸ் வீதியில், மாநகராட்சி வார்டு 
எண் 83-க்கு உட்பட்ட பகுதியில் 
செயல்பட்டு வரும் இந்த நூலகம் 
மற்றும் அறிவுசார் மையத்தில் பள்ளி, 
கல்லூரி மாணவர்கள், பட்டதாரிகள், 
ப�ோட்டித் தேர்வுகளுக்குத் 
தயாராகும் இளைஞர்கள் உள்ளிட்ட 
ஏராளமான�ோர் தினமும் பயன் பெற்று 
வருகின்றனர்.

அறிவாற்றல் மற்றும் திறன் மேம் 

பாட்டின் மூலம் அரசு மற்றும் தனியார் 
துறைகளில் வேலைவாய்ப்பைப் 
பெறும் ந�ோக்கில் இந்த மையம் 
உருவாக்கப்பட்டுள்ளது. ஒரே 
நேரத்தில் 100 பேர் அமர்ந்து படிக்கும் 
வசதி, செய்தித்தாள்கள், ஸ்மார்ட் 
வகுப்பறைகள், 15 கணினிகளுடன் 
கூடிய டிஜிட்டல் நூலகம் உள்ளிட்ட 
பல்வேறு நவீன வசதிகள் இங்கு 
செய்யப்பட்டுள்ளன. மேலும், 5 
ஆயிரத்துக்கும் மேற்பட்ட புத்தகங்கள் 
இடம்பெற்றுள்ளன.

இந்த ஆண்டு ஜனவரி முதல் 
கடந்த மாதம் வரை சுமார் 28 
ஆயிரம் பேர் இந்த மையத்தை 
பயன்படுத்தியுள்ளனர். இங்கு பயிற்சி 
பெற்ற மாணவர்கள் பல்வேறு அரசு 
மற்றும் வங்கித் தேர்வுகளில் வெற்றி 
பெற்று கூட்டுறவுத் துறை, உள்ளூர் 

நிதித் தணிக்கைத்துறை, காவல்துறை, 
வருவாய்த்துறை, கல்வித்துறை 
உள்ளிட்ட பல்வேறு துறைகளில் 
பணியில் சேர்ந்துள்ளதாக அதிகாரிகள் 
தெரிவித்தனர்.

ஆய்வின்போது அமைச்சர் 
சரத்குமார், மையத்தில் பயின்று வந்த 
இளைஞர்களுடன் கலந்துரையாடி, 
ப�ோட்டித் தேர்வுகளுக்கான பயிற்சி 
வசதிகள் குறித்து கேட்டறிந்தார்.

ஆய்வின்போது மாநகராட்சி 
கமிஷனர் கட்டா ரவி தேஜா, உதவி 
ஆணையர் தட்சிணாமூர்த்தி, உதவி 
செயற்பொறியாளர் சரவணக்குமார், 
மண்டல சுகாதார அலுவலர் 
குணசேகரன், உதவி ப�ொறியாளர் 
சதீஷ்குமார், முன்னாள் படைவீரர் 
நல உதவி இயக்குநர் சரவணகுமார் 
உள்ளிட்ட அதிகாரிகள் உடனிருந்தனர்.

க�ோவையில் ரூ.2.50 க�ோடியில் அமைந்த நூலகம், 
அறிவுசார் மையத்தை அமைச்சர் சரத்குமார் ஆய்வு

சேலம், ஆக. 2–
சேலம் மாவட்டம் வாழப்பாடி மைய 

அளவிலான குத்துச்சண்டை மற்றும் 
டேக்வாண்டோ ப�ோட்டிகள் சேலம் 
காந்தி விளையாட்டு மைதானத்தில் 
நடைபெற்றன.

அரசு ஆண்கள் மேல்நிலைப்பள்ளி 
மற்றும் அரசு பெண்கள் மேல்நிலைப் 
பள்ளி இணைந்து நடத்திய இந்தப் 
ப�ோட்டியில், வாழப்பாடி பகுதியைச் 
சேர்ந்த 10-க்கும் மேற்பட்ட 
பள்ளிகளில் இருந்து சுமார் 250 
மாணவ, மாணவியர் பங்கேற்றனர்.

14, 17 மற்றும் 19 வயதுக்கு 
உட்பட்டோர் பிரிவுகளில், பல்வேறு 
எடைப் பிரிவுகளின் கீழ் ப�ோட்டிகள் 
நடத்தப்பட்டன. ப�ோட்டியை அரசு 
ஆண்கள் மேல்நிலைப்பள்ளி (இளம் 
பிள்ளை) உடற்கல்வி இயக்குநர் 
சுரேஷ்குமார், அரசு ஆண்கள் மேல் 
நிலைப்பள்ளி (வலசையூர்) தலைமை 
ஆசிரியர் ஜெயச்சந்திரன் மற்றும் 
அரசு பெண்கள் மேல்நிலைப்பள்ளி 
(வலசையூர்) தலைமை ஆசிரியர் 
சரஸ்வதி ஆகிய�ோர் த�ொடங்கி 
வைத்தனர். வெற்றி பெற்ற மாணவ, 
மாணவியருக்கு அரசு ஆண்கள் மேல் 
நிலைப்பள்ளி (வாழப்பாடி) தலைமை 
ஆசிரியர் ஜெயலட்சுமி மற்றும் 
உடற்கல்வி ஆசிரியர் புனிதவள்ளி 
ஆகிய�ோர் சான்றிதழ்களை வழங்கினர்.

ப�ோட்டியில் வெற்றி பெற்றவர்கள் 

மாவட்ட அளவிலான ப�ோட்டியில் 
பங்கேற்க தகுதி பெற்றுள்ளனர்.

ப�ோட்டிக்கான ஏற்பாடுகளை 
ய�ோகநாதன், அன்பன் டேனியல், 

ச�ொர்ணலட்சுமி, சந்திரன், ராஜு, 
கவிதா உள்ளிட்ட உடற்கல்வி 
இயக்குநர்கள் மற்றும் ஆசிரியர்கள் 
மேற்கொண்டனர்.

வாழப்பாடியில் குத்துச்சண்டை, டேக்வாண்டோ ப�ோட்டி

ராசிபுரம், ஆக. 2–
நாமக்கல் மாவட்டம் 

ராசிபுரம் ம�ோட்டார் வாகன 
ஆ ய்வாள    ரின் 
வ ா க ன 
ச�ோதனையில் 
அ னு 
மதிக்கப்பட்ட 
கட்டணத்தை 
விட கூடுதல் 
கட்ட   ண ம் 
வ சூ லி த்த  
தனியார் பேருந்துகள் 
மீது நடவடிக்கை 
மேற்கொள்ளப்பட்டது.

ராசிபுரம் சுற்று வட்டாரப் 
பகுதிகளில் வட்டாரப் 
ப�ோக்குவரத்து அலுவலர் 
(நாமக்கல் வடக்கு) எம்.
பதுவைநாதன் உத்தரவின் 
பேரில் ராசிபுரம் ம�ோட்டார் 
வாகன ஆய்வாளர் 
ஏ.செல்வகுமார்  வாகன 
தணிக்கை மேற்கொண்டார்.

இதில் அனுமதிக்குப் 
புறம்பாக தகுதிச் சான்று 
புதுப்பிக்கப்படாத 8 டாட்டா 
ஏஸ் வாகனங்கள் சிறை 
பிடிக்கப்பட்டு ம�ோட்டார் 
வாகன ஆய்வாளர் பகுதி 
அலுவலகம் க�ொண்டு 
வரப்பட்டு மேல் நடவடிக் 
கைக்காக நிறுத்தி வைக்கப் 
பட்டுள்ளது. இதே ப�ோன்று 
அனுமதிக்க புறம்பாக 

அதிகம் பாரம் ஏற்றி 
இயக்கப்பட்ட மூன்று 
கனரக சரக்கு வாகனங்கள் 

மீது ச�ோதனை 
அ றி க ்கை  

வ ழ ங ்கப்  
ப ட்ட  து . 
மே  லு ம் , 
ம ா வ ட்ட  
ஆட்சியரின் 
உ த்த  ர வின் 

பேரில் ராசிபுரம் 
சுற்றுவட்டார பகுதியில் 

அதிக பயண கட்டணம் 
வசூலிக்கப்பட்ட இரண்டு 
தனியார் பேருந்துகளுக்கு 
ச�ோதனை அறிக்கை 
வழங்கப்பட்டு மேல் 
ந ட வ டி க ்கை  க ்காக   
வட்டாரப் ப�ோக்குவரத்து 
அ லு வ ல ரு க் கு 
ச�ோதனை அறிக்கை 
அ னு ப ்ப ப ்ப ட் டு ள்ள  து . 
இச்சிறப்பு வாகன தணிக்கை 
மூலமாக அரசுக்கு சுமார் 
2.50 லட்சம் ரூபாய் 
வருவாய் வரும் வகையில் 
இணக்க கட்டணம் 
நிர்ணயிக்கப்பட்டுள்ளது.

வாகனத் தணிக்கையில் 
ஓ ட் டு ந ர்க  ளு க் கு 
தகுதிச் சான்று புதுப்பிக் 
கப்பட்டுள்ளதா என்றும் 
ஆய்வு செய்தனர். 

மேலும் அனுமதிக்கு 

கூடுதல் கட்டணம் வசூல்: ராசிபுரத்தில் 
தனியார் பேருந்துகள் மீது நடவடிக்கை

புறம்பாக அதிக பாரம் ஏற்றி 
இயக்கப் படக் கூடாது 
எனவும் பேருந்துகளில் 
அரசு நிர்ணயித்த 
கட்டணத்தை விட அதிக 
கட்டணம் வசூலிக்க 
கூடாது என ஒட்டுனர், 
ந ட த் து ன ர்க  ளு க் கு 
எச்சரிக்கை விடுக்கப் 

பட்டது.இது ப�ோன்ற 
வாகன தணிக்கை ராசிபுரம், 
வெண்ணந்தூர், நாமகிரிப் 
பேட்டை     , ஆ யி ல்ப  ட் டி , 
மங்களபுரம் ப�ோன்ற 
பகுதிகளில் த�ொடர்ந்து 
நடைபெறும் என வட்டார 
ப�ோக்குவரத்து அலுவலர் 
தெரிவித்துள்ளார்.
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ெபர#ப$%, ஆக.2–
ெபர#ப$% ட*+ ச/0ேப3ைட 

19-வ8 வா%;< அைம?8@ள 
அC@E0 FG8மாHய#ம+ 
KCLேகாNO<, ஆ; மாதGK+ 
3-வ8 ெவ@SLTழைமைய 
F+W3X மாைலN< மகா 
Zபேம[\த<, ]ற_` அaேஷக 
cைஜக@ ம[\# ef கg] வழ/0# 
அ+னதான iகf* மாய#மா மகS% 
0jkன% தைலைமN<  ]ற_பாக 
நைடெப[ற8.
ஆ; 3-வ8 ெவ@SLTழைமG 

KCkழாkைனெயா3;, அC@E0 
FG8மாHய#மmL0_ பா<, தN%, 
ப+n%, ச?தன#, மgச@, ேத+, 
இளp%, KCமgசன#, ஜqவா8 
உ@S3ட ப<ேவ\ ந\மண 
வாசைனG Kரkய/களா< ]ற_` 
அaேஷக# நடGத_ப3ட8.

அதைனG ெதாட%?8, அ#மmL0 
வtண மயமான ந\மண மல%களா< 
அழTய அல/கார/க@ ெசuய_ப3X, 
]ற_` மாைலக@ அvkG8 மகா 
Zபாராதைனக@ கா3ட_ப3டன. 
இK< w[\வ3டார_ ப0Kகைளx 
ேச%?த ஏராளமான ெபtக@, மகS% 
0jkன% ம[\# ெபா8மLக@ 
கல?8ெகாtX மனFCT 
வzப3டன%.
உலக ந+ைமLகாகx ]ற_`_ 

aரா%Gதைன
 இx ]ற_` வzபா3;+ 

ேபா8, உலக ந+ைமLகாக*#, 
நாX Fjவ8# பCவமைழ 
தவறாம< ெபu8 kவசாயG 
தாWய/க@ ெபCTட*#, 
ெபா8மLக@ அைனவC# 
எqkத ேநாu ெநா;|E+} 
ஆேராLTயG8ட+ வாழ ேவt;|# 

]ற_`_ e3X_ aரா%Gதைனக@ 
ேம[ெகா@ள_ப3டன.
பLத%க~L0L ef கg]  
அC@E0 FG8மாHய#மmLகான 

அaேஷக_ ெபாC3க@ ம[\# 
பLத%க~L0 வழ/க_ப3ட ef 
கg] அ+னதானGK[கான அைனG8 
ஏ[பாXகைள|# ச/0ேப3ைட 
மாய#மா மகS% 0jkன% Eகx 
]ற_பாகx ெசuKC?தன%.
இ?iகfx]Nைனx ச/0ேப3ைட 

மாய#மா மகS% 0jkன% 
F+W+\ நடGKன%. இx ]ற_` 
வzபா3X iகfk< அC@E0 
FG8மாHய#ம+ ேகாN< cசாH 
ெவ. pKேதவ+, ேகாN< i%வாT 
கtணaரா+, ஊ% FLTய_ 
aரFக%க@ ம[\# ெபா8மLக@ 
பல% KரளாகL கல?8ெகாtX 
அ#மW+ KCவCைள_ ெப[றன%.

�G8L0;, ஆக.2–
�G8L0; �+றா# 

ைமO< அைம?8@ள 
சLK kGயாலயா ெம3HL 
0ேலச+ ப@SN<, 
0Cc%vமா kழா ப@S 
வளாகGK< Eகx ]ற_பாக 
நைடெப[ற8.
 iகfx]L0G 

தைலைம தா/T_ 
ப@SN+ Fத<வ% ஆ. 
ெஜயசtFக# உைரயா[\ 
ைகN< ெதHkGததாவ8:
"0Cc%vமா எ+ப8 

ஆ; மாத_ ெபௗ%ணE 
நாS< மகH� ேவத kயாச% 
அவதHGத ந+னாளா0#. 
இவேர நா+0 `Wத 
ேவத/கைள|# ெதா0G8 
அSGத ெபCைமL0Hயவ% 
ஆவா%.
தாu த+ 0ழ?ைதNட# 

கா3X# எ<ைலய[ற 
அ+`#, 0C த+ 

 !"#$% ச#( )!யாலயா ப./01 $2345மா )ழா: 
ஆ9;ய4க=#$ மாணவ4க. மல4 ) ம;யாைத

ம8ைர, ஆக.2–
ேராேபா;L அ\ைவ] TxைசN< 

பGதாtX கால i`ணG8வ# ெகாtட  
�னா3] �_ப% �ெபஷாO3; 
மCG8வமைன, ]Txைச தர/கைள 
ேம�# வ�_பXG8# ேநாLகGேதாX, 
ந�ன Xேமாu எ#  .;-1000 `ேரா 
ேராேபா;L அ\ைவ]Txைச எ?KரGைத 
i\kNCLTற8. 
இத[கான ெதாடLக kழாk< 

aரபல ந;கC#, இைசயைம_ பாளC#, 
ெகாைடயாளCமான kஜu ஆtடW 
ம[\# F+னv ந;க% aரசா?G 
Kயாகராஜ+ ஆTேயா% இ?த அKந�ன 
ேராேபா;L சாதன அ}Fக kழாk< 
ப/ேக[\ அத+ ெசய<பா3ைட 
ெதாட/T ைவGதன%. இK< �னா3] 
Eஷ+ மCG8வமைன ம[\# ஆராux] 
ைமயGK+ தைலவ% டாLட% எ�.
0Cச/க% ம[\# மCG8வமைன மCG8வ 
இயL0ந% டாLட% ரேம� அ%GதநாH 
ஆTேயா% இ?iகfx]N< F+Wைல 
வTGதன%. மCG8வமைனN+ �Gத 
மCG8வL 0jkனரான 0ட< ம[\# 
இைர_ைப அ\ைவ ]Txைச 8ைறN+ 
தைலவC#, F8iைல i`ணCமான 
டாLட% ேமாக+, அG8ைறN+ 
F8iைல i`ண% டாLட% ெஜகZ� 
ச?Kரேபா�, ]\p%_பாைதNய< 
8ைறN+ F8iைல மCG8வ i`ண% 
டாLட% பா< k+ெச+3, அ\ைவ 
]Txைச `[\ ேநாNய< 8ைறN+ 
தைலவC#, F8iைல i`ணCமான 
டாLட% kஜய பா�க%, மகS% மக_ேப\ 
மCG8வ 8ைறN+ தைலவC#, 
F8iைல i`ணCமான டாLட% பGமா 
ம[\#  �னா3] Eஷ+ இயL0ந% K�_ 

ஆTேயாC# இqkழாk< ப/ேக[\ 
]ற_aGதன%.
இ8 ப[} ேப]ய டாLட% எ�.

0Cச/க% இ?iகfk< ேபwைகN<, 
“கட?த 10 ஆtXகளாக, ேராேபா;L 
அ\ைவ ]Txைசயான8, ேம#ப3ட 
மCG8வ ேசைவைய வழ/0வத[கான 
எ/கள8 அ%_பv_a+ ஒC/Tைண?த 
ப0Kயாக இC?8 வCTற8. இ?த 
ேராேபா;L  அ\ைவ ]Txைச 
அைம_a+ அ}Fக#, அXGத 
தைலFைற ேராேபா;L ெதாz< 
�3பG8ட+ எம8 பயணGK< அXGத 
அGKயாயGைதL 0}LTற8; ேம#ப3ட 
ேராேபா3;L ெதாz<�3பGைத 
எ/கள8 அ\ைவ]Txைச i`ண%கS+ 
i`ணG8வG8ட+ இைண_பத+ �ல#, 
பா8கா_பான அ\ைவ]Txைசகைள 
வழ/T, kைரk< �X KC#ப வz 
ெசuவேத எ/கள8 ேநாLக#. ெத+ தEழக 
மLக~L0 அKந�ன wகாதார ேசைவைய 
எSK< ெபறLe;யதாக மா[\வK< 
இ8 ம[ெறாC 0}_aடGதLக 
F+ேன[றமா0#” எ+றா%.
டாLட% ரேம� அ%GதநாH 

இ?iகfk< ேபwைகN<, "இ?த 
ேராேபா;L தளGைத 0ட<- இைர_ைப 
அ\ைவ]Txைச, க<�ர<-aGதநாள 
ம[\# கைணய அ\ைவ]Txைச, 
]\p%_பாைதNய<, மகS% ேநாNய<, 
ெகாj_` pLக அ\ைவ]Txைச, 
0டOறLக அ\ைவ]Txைச ம[\# 
ப<ேவ\ ]Lகலான `[\ேநாu அ\ைவ 
]Txைசக@ என_ பல ]ற_`_ 
aH*கS< பய+பXGதலா#. உடO< 
0\கலான இட/கS< அKக# 8<Oய# 
ேதைவ_பX# அ\ைவ]TxைசகS< இ8 

]ற_பான ப/கS_ைப வழ/0#" எ+\ 
e}னா%. டாLட% ேமாக+ இ8 0}G8 
ேபwைகN<,  அளkலான தj#`க@, 
0ைறவான வO, EகL 0ைற?த ரGத 
இழ_`, 0ைறவான ேநாuGெதா[\ 
அபாய#, மCG8வமைனN< த/0# 
கால# 0ைற?8 kைரவாக  0ணமைடத<, 
வழLகமான பvக~L0 kைரவாகG 
KC#`த< ஆTய பல ந+ைமகைள 
ேராேபா;L அ\ைவ]Txைச அைம_a+ 
உதkேயாX ெசuய_பX# ]Txைசக@ 
ேநாயாSக~L0 வழ/0T+றன. 
இK< இட#ெப[}CL0# ேம#ப3ட 
F_பHமாணL கா3]_பXGத< வசK 
ம[\# மvLக3X ேபா+ற கCkக@, 
]Lகலான அ\ைவ]TxைசகS+ ேபா8 
FLTய நர#`க@ ம[\# ெம+ைமயான 
உ\_`கைள_ பா8காLக அ\ைவ]Txைச 
i`ண%க~L0 உத*T+றன".
வழLகமான அ\ைவ ]Txைசகைள 

ேபால<லாம<, ேராேபா;L 
உதk|டனான அ\ைவ]Txைச எ+ப8 
]ல ]}ய �ற<க@ �ல# ெசuய_பX# 
0ைற?தப3ச ஊXCவ< ]Txைச 
Fைறயா0#. ேராேபா;L அைம_` 
ஒCேபா8# த+Wxைசயாக ெசய<படா8; 
ஒqெவாC அைச*# அ\ைவ]Txைச 
i`ணரா< aரGேயக க+ேசாO< இC?8 
FjைமயாகL க3X_பXGத _பXTற8. 
இGெதாz<�3ப# அ\ைவ ]Txைச 
i`ணர8 ைககS+ அைச*கைள Eக*# 
8<Oயமான ெசய<களாக மா[\Tற8. 
அேத ேநரGK< மCG8வ%கள8 ைககS+ 
இய[ைகயான நXLகGைத kலLT, 
Eக �3பமான ம[\# க;னமான 
ப0KகS�# eட ]ற_பான 8<OயGைத 
உ\K ெசuTற8 எ+றா%. 

ெபர#ப$% ச()ேப+ைட ./0மா3ய#ம5 ேகா789 
ஆ; ெவ=> : அAேஷக#, DE கFG அ5னதான#

 னா#$ &'ப) *ெபஷா-#. 
ம012வமைன56 அ81த தைல;ைற 

ேராேபா.? அ@ைவ $ABைச சாதனD அE;கD

ம0ைர79 'பாKL M3Kெக+'  Nைளயா+P அர(க#: 
அைமQச% R%ம9)மா% SறU0 ைவ/தா%

 ேதW, ஆக. 2–
ேதW மாவ3ட# உGதமபாைளய# 

தா�கா, அmம?த+ப3;ையx ேச%?த 
ெபா8மLக@, த/க@ ஊH< உ@ள 
கC_ைபயா ேகானா% ெதCk+ அCT< 
அtைமN< ேம[ெகா@ள_ப3ட 
சாைல `8_aGத< பv ெதாட%பாகG 
ேதW iர?தர மLக@ pKம+றGK< மm 
ஒ+}ைனG தாLக< ெசuதன%.
அ#மmk<, "F+` இC?த பைழய 

சாைலN< 4 ேவகGதைடக@ இC?தன. 
ஆனா<, `Kதாக அைமLக_ப3X@ள 
`Kய சாைலN< ஒC ேவகGதைட 
eட அைமLக_படk<ைல. இதனா< 
அqவzயாகx ெச<�# வாகன/க@ 
அKேவகமாகx ெச<வதா< FKேயா%க@ 
ம[\# 0ழ?ைதக@ சாைலையL 
கடLக இயலாம< ெபC# ]ரமGK[0 
ஆளாT+றன%. எனேவ, ெபா8மLகS+ 
பா8கா_ைபL கCK உடன;யாக 
ேவகGதைடகைள அைமG8G தர 
ேவtX#" எனL ேகாHNC?தன%.
iர?தர மLக@ pKம+ற kசாரைண
 இ#மmைவ ஏ[\Lெகாtட 

ேதW iர?தர மLக@ pKம+ற pKபK 
எ. ேக. ேக. ர�W, அmம?த+ப3; 
ேப�ரா3]x ெசய< அ�வலCL0 
ேநH< ஆஜராக உGதரk3X அ}k_` 

அm_aனா%. அத+ப; kசாரைணL0 
ஆஜரான இCதர_aனHடF# kHவான 
கல?தாேலாசைன நடGத_ப3ட8.
pKபK எ. ேக. ேக.ர�WN+ 

ஆேலாசைனN+ ேபH<, 
அmம?த+ப3; ேப�ரா3]x 
ெசய< அ�வல% ச#ப?த_ப3ட 
இடGK[0 ேநH< ெச+\ �தல ஆu* 
ேம[ெகாtடா%. அதைனG ெதாட%?8, 
`Kதாக அைமLக_ப3ட சாைலN< 
உடன;யாக `Kய ேவகGதைடக@ 
அைமLக_ப3X, அ80}Gத அ}Lைக|# 
pKம+றGK< சம%_aLக_ப3ட8.
இலவச ம[\# kைரவான pK
 இxச#பவ# 0}G8G ேதW iர?தர 

மLக@ pKம+ற pKபK எ. ேக. ேக.ர�W 
ெதHkLைகN<:
"ெபா8_பய+பாX ம[\# அரwx 

ெபா8x ேசைவL 0ைறபாXகளா< 
பாKLக_பX# ெபா8மLக@, எqkத 
pKம+றL க3டணF# ம[\# எ?தkத 
ெசல*க~# இ+} kைரவான pKைய_ 
ெபற iர?தர மLக@ pKம+றGைத 
தாராளமாக அ�கலா#."
எனG ெதHkG8@ளா%. ெபா8மLகS+ 

ேகாHLைகைய ஏ[\ உடன; நடவ;Lைக 
எXGத iர?தர மLக@ pKம+றGK[0 
அ_ப0K ெபா8மLக@ த/கள8 
ந+}NைனG ெதHkG8L ெகாtடன%.

ேதC அEமFதGபH%01 சாைல01 ேவக!தைடக. 
அைமJK: LரFதர ம#க. N(மGற!(1 மE

ம8ைர, ஆக.2–
ம8ைரN<  எHசLK ம[\# 

ச3டG8ைற அைமxச% ].;.ஆ%. 
i%ம<0மா%, மாவ3ட ஆ3]G 
தைலவ% iஷா?G TC�ணா 
தைலைமN<, இைளஞ%க@ ம[\# 
kைளயா3X �ர%கSைடேய 
பாL� THLெக3 kைளயா3;ைன 
ஊL0k_பத[காக தEfநாX 
kைளயா3X ேம#பா3X 
ஆைணயGK+ சா%பாக மாவ3ட 
kைளயா3டர/கGK< �.42.00 
ல3ச# மK_�3;< அைமய_ 
ெப[\@ள FதலைமxசH+ 
இைளஞ% kைளயா3டர/கGKைன 
(பாL� THLெக3) ெபா8 மLகS+ 
பய+பா3;[காக  Kற?8 ைவGதா%.
இ?த iகfx]N< ம8ைர வடL0 

ச3டம+ற உ\_aன% க<லாைண, 
ேம[0 ச3டம+ற உ\_aன% எ�.

ஆ%. த/க_பாt;, TழL0 ச3டம+ற 
உ\_aன% ேசா.கா%GKேகய+, 
உ]ல#ப3; ச3டம+ற உ\_aன% 
ம.kஜu, மாநகரா3] ேமய% 
(ெபா)  8ைணேமய% K.நாகராஜ+, 
மாநகரா3] ஆைணயாள% 

ெகௗரq0மா% ம[\# த.ெவ.க ம8ைர 
`றநக% TழL0 மாவ3ட ெசயலாள% 
மC8 பாt;ய+, த .ெவ.க `�% 
ப0K ெசயலாள% Hயா�மஹா< 
அச+Fகம8 உ@S3ேடா% கல?8 
ெகாtடன%.

!"#நக& அர) ம"+#வ க-./ ம"+#வ 
மைன4-79ைம ப;யாள&க? எA;Bைகைய 
அCகDபE+CE தைல காய HIJைச L/ைவ ெதாடOIE
ம"+#வ மைன ேகAQRகைள அSமCBகDபTட 300 
ச#ர அV அள!- அைம+CE உணY ெபா"TகZR 
!ைலைய [ைற+CE என வ]^_+C அைன+# 
கTH மBக? ேபாராTட [` சா&பாக ஆ&DபாTடb 
நைடெபcற#.மBக? eC ம9ய மாவTட ெசயலாள& 
காZதாf தைலைம தாOIனா&. இhCய  கbijfT 
மாkல [` உ_DLன& பாலl"கR , காOIரf k&வாI 
எTவ&E lRjைல வI+தன&. தno p]க? கTH 
மாவTட ெசயலாள& LரபாகரR, ஆC தnழ& கTH மாவTட 
தைலவ& )hத&ராr, த]+ !Eதைல இயBக k&வாI 
sமா ராt, Cரா!ட& கழக மாவTட தைலவ& ந-லதbL, 
மBக? eC ம9ய k&வாIக? கம- கAணR, பRu&,ஆb 
ஆ+n மாவTட தைலவ& மாலl"கR மc_b அைன+# 
கTH மBக? ேபாராTட [`!ைன ேச&hத k&வாIக? 
Cரளாக கலh# ெகாAடன&.

]�யWட# கா3X# 
உtைமயான அLகைற|# 
இq*லT< Eக Eக 
உய%வான iைலகளா0#. 
எனேவ மாணவ, 
மாணkய% களாTய 
p/க@ ஆ]Hய%க@ 
வ0_பைறN< க[\G தC# 
பாட/கைளL e%ைமயாகL 
கவWG8, மனK< 
பKவாLTL ெகாtடா< 
வாfLைகN< Eக உய%?த 

iைலைய அைடய 
F;|#. ஆ]Hய%க~L0 
உHய மHயாைத 
வழ/T, அவ%கS+ 
]ற?த வzகா3Xத 
<கேளாX வாfLைகN< 
உ/கS+ உய%?த 
ல3]ய/கைள அைடய 
உ\K எXG8Lெகா@ள 
ேவtX#." என 
மாணவ% க~L0G 
த+ வாfG8கைளG 
ெதHkGதா%.
அதைனG ெதாட%?8, 

மாணவ- மாணkய%க@ 
த/கள8 ஆ]Hையக~L0 

ந\மண மல%கைளx 
சம%_aG8, பாத/கைளG 
ெதா3X வண/T ஆ] 
ெப[றன%. ஆ]Hையக@ 
அைனவC# மாணவ%க@ 
�8 மல%கைளG �k, 
அவ%க@ க<kN�# 
வாfLைகN�# ]ற?8 
kள/க மனமார 
வாfGKன%. இ_ 
பtபா3X 0Cc% vமா 
kழாk[கான அைனG8x 
]ற_` ஏ[பாXகைள|# 
சLK kGயாலயா ப@SN+ 
ஆ]Hையக@ Eகx 
]ற_பாகx ெசuKC?தன%.


